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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH,
NEW DELHI.

ORIGINAL APPLICATION NO.693/2023

Suo- Motu matter “Pollution Control Boards are the Weak Link”- Progress report
indicating compliance of the Order of Hon’ble NGT dated. 11.09.2024— Affidavit
submitted -Regarding.

REPLY BY WAY OF AFFIDAVIT IN COMPLIANCE OF THE ORDER DATED
11.09.2024

I, Rajthilak, S IFS, S/o Shri Selvaraj G aged 38 years, the Member Secretary,
Lakshadweep Pollution Control Committee (herein after to be referred as LPCC)
having its office in the Department of Science & Technology, Administration of the
Union Territory of Lakshadweep, Kavaratti — 682555 do hereby solemnly affirm
and declare as under: -

1. That deponent perused and verified the official records and having understood
the directions issued by the Hon’ble National Green Tribunal, Principal Bench,
New Delhi (herein after to be referred as NGT) in Original Application No.693 of
2023 arising from the Suo Motu cognizance taken on the news ltem Titled
“Pollution Control Boards are the Weak Link” appeared in Deccan Herald dated
24.10.2023.

2. That the deponent is filing this reply affidavit before this Hon'ble Tribunal in
relation to the points raised in the order of this Hon’ble Tribunal dated
11.09.2024 and as directed by the Central Pollution Control Board as per their
letter No. CM-13011/174/2023-LAW-HO dated 23.09.2024.
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3. That in response to the progress report indicating compliance of this order
regarding filling up of vacant posts; it is submitted that the Ministry of
Environment, Forest & Climate Change, Govt. of India has sanctioned following
5 posts vide Order No. Q-17015/6/1999-CPW(p)(t) dated 09.12.2002.

(Annexure-})
1. Junior Scientific Assistant -1
2. Junior Lab. Assistant -2
3. Field Attendant -2

4. Subsequently the Administrator, Union Territory of Lakshadweep has created
the above post vide Office Order F.No.15/4/97-S&T Vol.ll dated 05.04.2003.
(Annexure-ll) The recruitment Rule for the above post were made and notified
in the Lakshadweep Gazette vide Vol XXXIX-Noc.4 on 05.04.2003 (Annexure-
ll). All the above posts were filled on 26.12.2003.

5. The Junior Scientific Assistant (JSA) was promoted to the post of Senior
Chemist of the Department of Science & Technology and the post of Junior
Scientific Assistant was lying vacant from 01.02.2011 onwards. The vacant post
of JSA was filled on 17.09.2012. The incumbent resigned from the post of Junior
Scientific Assistant for better employment on 26.07.2017 and the post of Junior
Scientific Assistant fell vacant again.

6. Out of the two Junior Laboratory Assistant, one post of Junior Laboratory
Assistant was vacant w.e.f. 19.11.2013 as the incumbent resigned. The other
post of Junior Laboratory Assistant was promoted as Laboratory Assistant in
Department of Science &Technology and hence the post was lying vacant from
26.06.2018. Subsequently one Field Attendant was promoted as Junior
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7. One Field Attendant resigned on 31.10.2013. The other post Field Attendant
fell vacant consequent upon the promotion of incumbent as Junior Laboratory
Assistant from 01.03.2019.

8. Details of staff strength is as under:

N Date oiJNo of i feil Reason for
S. NoDESIGNATION  |Grade| of : ' vacant
appointment Vacancy| . Vacancy
post since
1 Junior Scientific | C 1 1 26.07.2017 | Incumbent
Assistant 26.12.2003 resigned for
better
employment
2 Junior Laboratory | C 2 1 26.06.2018 | Incumbent
Assistant 26.12.2003 resigned
3 Field Attendant|C 2 2 31.10.2013 &| Upon
(MSE(Tech) 26.12.2003 01.03.2019 | resignation
and by
promotion of
the
respective
incumbent
Total 5 <

9. Itis also submitted that 4 posts (i.e. JSA- 1, JLA-1, Field Attendant /Multi skilled
Employees -2) stand abolished for lying vacant for more than 5 years as per the
Office Memorandum issued by the Dept. of Expenditure, Ministry of Finance,
Govt. of India vide F. No.7(1) E-contd-1/2017(Part-lll) dated 04.01.2024
(Annexure-1V) and as such no post is lying vacant in the Lakshadweep Pollution

Control Committee at present.

~ia\worthwhi[e to mention that the Lakshadweep Pollution Control Committee
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Science & Technology, Lakshadweep Administration. The department has
issued duty allocation order vide F.N0.01/01/2023-S&T dated 10.01.2024
(Annexure V) wherein the following officials of the department are assigned

various duties dealing with Lakshadweep Pollution Control Committee.

LOTA

h\ |

Sl. No.

Name & Designation

Duties Assigned

1.

Shri A.l. Muhsin,
Scientist

I.  Water quality Monitoring Programme
Il.  Air quality Monitoring Programme
lll.  Consent/Management/Authorization
IV. Sewage Treatment Plant and allied
subjects
Solid waste management
Hazardous waste Management
E-waste Management
Biogas Plants & allied subjects
Data validation of Water and Air

V.
VI.
VIL.
VIII.
IX.

Dr. P.P. Thaha
Scientist

i. Plastic waste management

ii. Battery waste management

iii. Biomedical waste management

iv. Construction and demolition
Management

v. Dairy Farm Waste

waste

w |

Smt. C.N. Thajunnisa
Junior Scientific Officer

I. Biogas and allied correspondence
II. Abatement of pollution
ITI. Finance and Account matters of LPCC

\;/"
rd

Smt. M.K. Habsabi
Senior Lab. Technician

i. Biomedical waste and related matters

ii. Plastic waste and allied correspondence

ii. Parliament Questions related to pollution
control

. Battery waste & allied correspondence

v. NGT matters related with strengthening of

Laboratory

NGT matters related with Bio medical waste

RTI matters related with LPCC

Dairy farm waste and

correspondence

Vi.
vil.

viii. related
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5 Shri.Abdul Nazer U
Senior Chemist
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Solid waste management

Hazardous waste Management

E-waste Management and

related correspondence

Consent management/Authorization
Court matters related with LPCC

Meeting of LPCC

Various representation and complaints
Correspondence of Bio toilets

Sewage treatment plant & related matters.

6 Smt. Nihad,
LaboratoryTechnician

Vi.

vii.
Viii.

National Water Management
Programme

National Air Quality Monitoring
Programme

Coastal Water Monitoring Programme
Operation  and Maintenance  of
laboratory

Purchase of laboratory equipments and
chemicals

Studies related with ground water and
allied correspondence

Data validation & report preparation
Analysis of water & air samples

i Shri B.P. Mohammed
Aurif,
Laboratory Assistant

Vi.
Vii.

Noise pollution and allied
correspondence

Correspondence on
training/workshop/conference  related
with LPCC

Visit of CPCB officials

Miscellaneous correspondence related
with pollution

Chemical preparation for water quality
monitoring programme

Sampling of Water and Air

Assisting the Lab. Technician for
analysis of water and air samples.
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11. Recruitment Rules, Qualifications and their classifications for the posts
mentioned in SI.No.1-7 notified in the Lakshadweep Gazette of Extra Ordinary
as per F.N0.1/2/2010-S&T (1) dated 23.04.2010 (Annexure-VI)

12. That it is submitted that Department of Science & Technology, Lakshadweep
Administration is equipped with sufficient laboratory facilities to meet the
requirements of LPCC.

13. That further it is submitted that there are no major Industries functioning in the
UT of Lakshadweep. The number of Consent/Authorisation issued by LPCC to
various establishments till today are given as below:

S. No. | Consent/Authorisation issued Number
1 Consent to Establish (CTE)& Consent to Operate (CTO) | 14
2. Authorization to Health Care Facilities (HCF) 48

14. That it is evident that only limited proposals come before LPCC for Consents
and Authorization as the UT of Lakshadweep is a small territory with no major
Industries (Mining and Thermal Power Plants etc.). Consent process is also
supported by Sub Committee duly constituted for the above purpose vide F.No.
LD-03001/1/2019-LPCC-UT-LKS-Part-(1) dated 14.01.2020 which is annexed
as Annexure-VIl

15. That in view of the foregoing paragraphs, it is humbly submitted that the work
of LPCC can be efficiently managed with the existing arrangement without any
T eitra financial implications.

Deponent
Verification

_ Meriﬁ/éd’ét Kavaratti on 7" January, 2025 that the content of above reply affidavit
“——jscorrect to the best of my knowledge and belief as per the details derived from
the official records. Nothing material has been concealed there from.

T 0
S < De onent

EXECUTED & SIGNED PN MY PRESENCE

on.01:0]: oCo-t. e
iy T

Lf H If;@ui ./(é/'
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No.Q-17015/6/99-CPWipt.) i‘d ¢ (3’

Governmeni of India

Hi—c{&k““h Ministry of Environment & Forests 1 F U
Parvavaran Bhavan, CGO Complex, Lodi Road :

<

7 E\ Sanction of the President is hereby conveyed for strengthening the Lakshadweep
Poltution Control Commirttee by providing salary support for the following staff 1o be recrutted
namefy ;-

| SLNo. | Designation and Scale of | Poses | Manthiy | Salary for I']
: | / Pay | suggested | salary  {in t Year {in Rs.}
”~ | Rs.) !
- 2. Junior Scientific Assistany |1 1 8200 . 98,400
1 (Rs. 5000-8000) | ’; !
L Junior Laboratory Assistant | 2 1 4925 | }1,18200
o (R5.3050-4590) f | i,
o 1 a | Field Attendany i & [ 438 | [i34ls
_«‘ (R$.2753-4400) i 4 -
TOTAL N aw 328018 |
L The staff salary support as proposed above will be subject to the following rerms and
conditions :-
1) The salary support will be provided only forhe staff sanctioned by this Ministry and this
suppore will continue or muv rz{l the end of the X Five Year Plan., e
-~ tit)  While all efforts would be made to provide the assistance during the 107 Plan, the

Central Government reserves the right to discontinue or curiail the assistance at gny
time wirhauz am’gnfng any reason.

e Y The Brnpe sed staff will befong to the UT PCC concerned and shall not be the liability of

-'—‘-d__'_'_'_’_-___-_’____._,_,—-—-—'—'—"""_"-
the Ceritral GOW S

(i) [ UT Administration will be required to continue the sanctioned pasts bevond X Plan for
which they will bear salary cost of the staff.

(v UT PCCs will have m&m%mwmd staff is made within six

months from the date Q

e e

(vi)  Assistance will be admissible only in respect of these new pasts and fo the extendfperiod
during which the posts are actually manned.



(viti]

"\ i)

(x}

{xt)

{xii)

(Xifi)

{xivi

i)

fxui)

3.
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change the pay scales_as ; _e'i_ i{“’_ norms nf U7 Admmzstrarwn concerned but not
exceeding roral sanctioned amount and the number. UT Admn. will not make changes in

. i S —
respect of technical and sclentific staff, A

If the pay scales are enhanced by the UT Admn., the assistance will be limited to the pay
scale mentioned in the sanction,

The sanctioned amount will be dvrectly released to UT PCCs.

Staff possessing requisite qualifications and experience will be recruited. [T PCC, £ will
cu-opt one Member from this Ministry in the Selection Commirtee.
fie posts will be aperated by the UT PCC only in the scale prevailing jor corresponding
osts in the respective UTs.

Axsistance will be discontinued if the pests are diverted or they are filled up with
unqualified persons.

{n respect of UT’s which have not ver given undertaking to bear the expenditure after the
10" Plan period, funds will be released only after such an undertaking is received from
the concerned UT PCCs.

During each financial yvear, PCCs will prepare action plan for performing various
activities and communicate it io this Ministry.

The manitoring of the project of strengthening will he done through -

(a) Monitoring Committee set-up by the CPCB n consultation with
this Ministry;

th) Visits to the concerned UT PCC.

(e} Quarrerly report to this Mintsoy,

The UT PCCs will furnish Urilisation Ceriificate and Expenditure Statemen: to this
Ministry in the beginning of each financial vear,

The expendlrure involved will be met from the funds under the scheme Acsz.stance for

Abarement of Pollution” each vear.
———

4.

This Sam rion has been isued under the powers delegated to the Ministries/Departments

and with gm concurrence of Integrated Finance Division of this Ministry vide their D\
No.20291FD/02 dated 25.11.2002. s

M
e '_.‘L_;_"‘;-—

(K.V. Mathew)
Under Secretary 1o the Govt. of India.
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s Cogy 10 :-
! ™ Chairman, Lakshadweep Pollution Control Committee. Kavaratti
@ Member Secretary,Lakshadweep Pollution Control Committee, Kavaraiti
& Member Secretary, Central Pollution Control Board, Delhi.
4. Secrerary, Department of Envirgnment, Lakshadweep Admn., Kavararti
X Secretary, Finance Department, Lakshadweep Admn. Kavaratii
o Pay & Accounts Officer, Ministry of Exvironment & Forests, New Delhi
-2 IFD/B&A
8. Sanction folder/Guard file/Spare copies.

.{?'



- Union Territory of Lakshadweep A/
= Department of Science & Technology
- Kavaratti, dated 0 p4- 03 S

< OFFICE ORDER N Cy
N

- Sub : - Lakshadweep Pollution Control Committee-Creation of group C and D

Plan posts- ¢rders Issied.
Ref: - Letter No.Q/17015/6/-CPW(Pt) dated 09.12.2002 of Ministry of
Environment & Forets, New Delhi

Administrator Union Terriory of Lakshadweep is pleased to create the
following plan posts of group C & I as sanctioned by the Ministry of Environment &
Forests vide letter cited above from he date of filling up of the posts till 29.2.2004 for

strengthening of Lakshadweep Pollutin Control Committee.

S1.No. Name of Post No.of Post Scale of Pay i
1 Junior Scientific Assistant 1 4500-125-7000 l
2 Junior Laboratory Assistant 2 3050-75-3950-80-4590
3 | Filed Attendant 1 2550-55-2660-60-3200

The -expe:nditﬁre_ involved is ditable to the fund being provided by the Ministry
for the salary.SuppDrt for above mendned posts during X Five Year Plan period.

(K.S.Mehra)

Administrator e

To

T& Under Secretary to the (vt. of India,
Ministry of Environment & Fests,
Pariyavaran Bhawan, C.G.O smplex, Lodhi Road,

New Delhi.

Copy to :1) The Chairman, Central Pution Catrol Board, Parivesh Bhawan, East
Arjun Nagar, ., Delhi — 11032
2) The Chairman, Lakshadvep Pollutbn Control Committee.
3) The Member Secretary, akshadwep Pollution Control Committee



~Annexure lll

The Lahshiadiveep Bazette -
% Pususuen BY AUTHORITY ~

d

VOL. XXXIX. No. 4, MONDAY, 7" APRIL, 2063 / 17" CHAITRA, 1924 (SAKA)

ADMINISTRATION OF THE
UNION TERRITORY OF LAKASHADWEEP
(LAKSHADWEEP POLLUTION CONTROL COMMITTEE)

Kavaratti Island,
Daizd: 05-04-2003.

NOTIFICATION

¥.NO. 15/4/97-S&T- VOL-II: - In exercise of the powers conferred by the Government of
India, Ministry of Home Affairs vide their Notification No.2/7/63-LMA dated 4th February, 1963,
the Administrator, Union Territory of Lakshadweep makes the following Rules regulating the
method of recruitment to the post of Junior Scientific Assistant/ Junior Laboratory Assistant/Field
Artendant in the Lakshadweep Pollution Control Commitiee under the Admm;stra ion of the Union
Tezritory of Lakshadweep.namely: -

1. Shorttitle and commencement: - (i) These rules may be called the Lakshadweep
Pollution Control Committee of Ldl\sh.xdweep Administration (Group ‘C’ and ‘D’ Technical
Posts ) Recruitment Ru]es 20{}3

(i) They sfiﬂil" come in‘o force from the dﬁte of its'publication in the Lakshadwéep Gazette.- -

2. Numberof posts, class:ﬁcatlon scale of pay, method of recruitment etc:- The
number of posts, classification and scale of pay attached thereto shall be as specified in Column 2
to 4 of the Schedule annexed to these rules.

3.  Method of recruitment, age limit, qualificatior etc: - The method of recraitment,
age limit, qualifications and other matters relating to the said posts shall be specificd in column 5 to
14 of the said schedule.

4.  Disqualification: - No person,

(a) who has entered or contracted a marriage with a person having a spouse living; or
(b) who having a $pouse living, has entered in 1o or contracted a marriage with any person;
shall be eligible for appointment to any of the said posts

o — a 4

i




the

“ any of th provisions of these rules with respect to any class or category of person except Ruie
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THE LAKSHADWEEP GAZETTE EXTRAORDINARY

-a.a" that the Central quemﬁ\_e_:nt_may, ‘f satisfied that such marriage is permissible under
personal law applicable to such person and other party 10 the marriage and that there are other
grounds for so doing exempt any person from the operation of these rule.

5. Power to relax: - Where the Administrator, U.T. of Lakshadwecp is of the opinion that

it is necessary 10 expedient so to do, he may, by order for reasons to be recorded in wriling, re.ax

1o 4

of these rules.

6. Savings: - Nothing in these rules shall affect reservations, refaxation of age limit and
other concessions required to be provided for SC.ST, Ex-Servicemen and other special category of
persons in accordance with the orders issued by the Central Government from time to time in this

regard.

Sd/
3-8 (K.S. MEHRA IAS)
Administrator.

\' SCHEDULE

A . Recruitment Rules for the Post of Junior Scientific Assistan? in the Lakshadween
: Pollution Control Committee, U.T. of Lakshadweep

¥

1. * Name of Post ; Junior Scientific Assistant.
2.  Number of Post - ; 1 (Subject to variation depending on workload).
3.  Classification 5 General Central Service Group ‘C’ Non- Gazetie:

Non-Ministerial.

.4, Scale of Pay : 4500 ~ 125 - 7000.

5. Whether selection or
non-selection post : Selection.

6. Whether benefit of added years
of service admissible under
sule 30 of CCS (Pension)
Rutles, 1972 : . NA

7. . Age limit for direct recruitment 18-27 years. /

Note: Relaxable for Govt. employees, S§C/S
candidates, Ex-Servicemen and other specii
categories of person in accordance with the Govi. ¢
India instructions from time to time.The crucial dat
for determining the age limit shall be the last date ©
which Employment Exchange is asked to sponse
candidates.

8. Educational and other - Essential: - Graduation in Chemistry.
qualifications prescribed ' =3

S v

12
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13.
14.
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THE LAKSHADWEEP GAZETTE EXTRAORDINARY

1.

B. Recruitment Rules for the Post of Junior Laboratory Assistant in the Lakshadweep '

e and educational ;
(qualifications prescribed for

direct recruits will apply in the

case of promotees : _ Not applicable.

Period of probation : 2 years.

Method of recruitment - By direct recruitment

whether by direct recruitment Note: - vacancies caused by the incumbent
or by deputation transfer and or leaving on deputation or long iliness or
by promotion percentage of vacancies study or under other circumstances for a
to be filled by various methods duration of a year or more mzy be filled on

deputation from officer as per the guide-
lines of the Central Govt.

In the case of recruitment

by promotion/deputation/

transfer/grades from which

promotion/deputation/

transfer is to be made : NA

If a DPC/ Selection Committee

exists, what is its composition : 1. Secretary (Science & Tech.) - Chairman
A 2. Nominee from MOEF - Member
3. Dy.Director (S&T) ~  Member

4. Dy.Conservator of Forests - Member
3. Secretary (Administration) -~ -Member

Circumstances in which
UPSC is to be consulted in
making recruitment s NA
N

i

_l?t?l!ution Control Committee, U.T of Lakshadweep

i &

Name of PoSéé_s; : Junior Laboratory Assistant,

Number of Post ' : 2 (Subject to variation depending on work
' load)

Classification : General Central Service Group ‘C’ Non-

Gazetted Non-Ministerial. .

Scale of Pay ' © 3050-75-3950-80-4590.

Whether selection or non-selection post : Selection.
Whether benefit of added years of service
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Edt:tcat_ional and other

. qualifications

5,

10..
11

12.

i3.

14.

Q.

C.

el o

>~

prescribed for direct recruits

Whether age and Educational
qualifications prescribed for direct
recruits will apply in the case of
promotees.

Period of probation

Method of recruitfent whether
by direct recruitment or by
deputation transfer and or by

. promotion percentage of vacancies

to be filled by various methods

In the case of recruitment by
promotion/deputation/ transfer/
grades from which promotion/
deputation/ transfer is to be made

If a DPC/Selection Commutlce
exists, what is its composition

" Circumstances in which UPSC is

tﬁ'ﬁe consulted in making
" recruitment

.-P’ fad !'J

Landldﬂte% Ex- %emcemcn and other special
categorics of person in accordance with tue Govt,

of India instructions from time to time.

The crucial date for determining the age Immit
shall be the fast date on which Employment Ex-
change is asked to sponsor candidates.

Essential: - Pre—dcgreé! XIIth star.dard pass in
Science subjects.

Not applicable.
2 years.

By direct recruitaent.

Note : Vaccancizs caused by the mcumbem
leaving on depitation or long iliness or study or
under other circmstances for d duration of a year
or more may be filled on deputation from officer
as per the guidetines of the Central Govt,

NA
1. Dy. Conservator of Forests - Chairman,
Nominee from MOEF - Member
. Dy.Director (S&T) - Member
Asst. Enginecr (Civil) - Membe,

NA

Recruitment Rules for the Post of Field Attendar in the Lakshadweep Pollution
Contro! Committee

- Name of Post

Number of Post
Classification

Scale of Pay

Field Attendant.
2 (Subject to variation depending on werk load)

General Central Service Group ‘D’ Non-Gazette:

Non-Ministerizl. |
|
2550-55-2660-50-3200. |
J
1



(%

t0.
11,

13.

non-»e}céfmn post -
Whether balbfit of added
years of service admissible

under rule 30 of CCS
(Pension) Rules, 1972

Age limit for direct recruitment

Educational and other
qualifications prescribed
for direct recruits

Whether age and Educational
qualifications prescribed for
direct recruits will apply in the
case of promotees

Period of probation

Method of recruitment

whether by direct recruitment
or by deputation transfer and or
by promotion percentage of
vacancies to be filled by various
methods

In the case of recruitment by
promotion/deputation/transfer/
grades from which promotion/

deputation/transfer is to be made :

If a DPC/Selec ggﬂi Commnteé
exists, what "its composition

Circumstances in which
UPSC is to be consulted in
making recruitment

-

Selection.

=8

NA

18-27 years.
Note: Relaxable for Govt. employees, SC/ST
candidates, Ex-Servicemen and other special
categories of person in accordance with the Govt.
of India instructions from.time fo time.

The crucial date for.detemjning the age limit
shall be the last date on which Employment
Exchange is asked to sponsor candidates.

Essential: - VIII std. pass.

Not applicable. ; A
2 years.

By direct recruitment failing which by transfer.

Transfer from Lab. Attendant under the Depart-
ment of Science & Technology.

1. Dy.Conservator of Forests - Chairman
2. Nominee from MOEF Member
3. Technical Officer (S&T) Member
4. Asst. Engineer (ELE, Kavaratti) Member

NA

Sd/- 5
(K.S.MEFRA.IAS)
Administrator.
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F No. 7(1)/ E.Coord-1/2017(Part.III)
Government of India

Ministry of Finance
Department of Expenditure
North Block, New Delhi
Dated 4' January, 2024
OFFICE MEMORANDUM

Sub: Compendium of instructions for Creation, Revival, Continuation, Conversion,
Transfer, Up-gradation, Down-gradation and Abolition of posts in
Autonomous Bodies under Central Government.

The following compendium of instructions for Creation, Revival, Continuation,
Conversion, Transfer, Up-gradation, Down-gradation and Abolition of posts in
Autonomous Bodies under Central Government is issued in supersession of all
previous instructions/orders.

2. General:

21  These instructions shall apply to creation, continuation, revival, conversion,
transfer, up-gradation, down-gradation and abolition of posts in Autonomous Bodies
under Central Government in supersession of all instructions or advice issued till
date.

2.2 Any specific exemption allowed to any Autonomous Body under a Ministry or
Department on creation, revival, continuation, conversion, transfer, up-gradation and
down-gradation of posts is also withdrawn.

2.3 (a) If delegation of powers for creation, revival, continuation, conversion, transfer,
up-gradation and down gradation of posts are required or otherwise available under
any Authority, the same shall be brought to the notice of this Department separately
for further necessary action.

(b) Autonomous Bodies, which are financially self- sustained or receives
marginal/negligible grant from Government of India, seeking exemption from these
instructions shall submit proposal to Department of Expenditure clearly bringing out
the quantum of grant received from Government of India. However, these
Autonomous Bodies shall abide by the Pay Level in Pay Matrix as applicable to
equivalent posts/ranks in Central Government/approved by Central Government.

2.4 Proposal for creation, revival, continuation, conversion, transfer, up-gradation,
down-gradation and abolition of posts [except where powers are delegated to
Administrative Ministries/Departments and FAs vide this order] shall be routed
through [FD with the approval of Secretary of Administrative Ministry / Department.

25 These instructions shall not be applicable to CPSEs, which may follow the
instructions issued by Department of Public Enterprises in this regard.

ﬂ”/ﬂr
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2.6 These instructions shall not be applicable to Statutory posts. A post shall be
categorised as Statutory, if it is specifically mentioned under the provisions of any Act
of Parliament. Post(s) created by Rules/Notification/Executive orders under any of
the provisions of a Statute subsequent to notification of the Statute for smooth
functioning of the Statutory Body shall not be categorised as Statutory Post(s). These
posts shall be subject to the provisions of these instructions.

27 The power to create post(s) resides with Cabinet and Department of
Expenditure as given hereunder. No proposal for delegation of power to create posts
to any Authority shall be included in any Appraisal notes [CEE, EFC, etc], Draft
Cabinet Note (DCN) or Bill.

28  Proposals for creation of posts as part of a Statute should invariably be brought
to the notice of Department of Expenditure through Appraisal Notes/DCN for
approval.

3. Creation of posts:

31  Creation of posts at SAG and above levels [Pay Levels-14 and above] and
Chief Executive of Autonomous Bodies irrespective of pay level shall be submitted to
Cabinet.

3.2  Proposals for creation of posts noted at para 3.1 shall be submitted to Cabinet
by the Administrative Ministry as per laid down procedure after consultation with
nodal Departments including Department of Expenditure.

3.3 All other proposals for creation of posts shall be referred to Department of
Expenditure through respective Integrated Financial Division (IFD), with the approval
of Secretary of Administrative Ministry / Department.

34 In case of multiple proposals, e.g. proposals for different grades in the same
Autonomous Body or one or more Autonomous Bodies under the same Ministry/
Department, the Administrative Ministry/Department shall submit a consolidated
proposal.

3.5 Proposals for creation of posts shall be submitted on file, along with the
prescribed checklist issued by this Department (Annexure- I). Separate checklist may
be prepared for each category of post. Proposals without complete information and
without approval of Secretary of Administrative Ministry/Department will not be
considered and will be returned to the Administrative Ministry.

3.6  The authority competent to approve creation of post(s) shall be as below:

Level of Post Approving Authority |
Posts equivalent to SAG and above levels Cabinet
[Pay Level-14 and above] and all Chief [
Executive Posts of Autonomous Bodies
irrespective of Pay Level.

Pasts below SAG level Department of Expenditure
[Below Pay Level-14]

I

-
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4. Creation of Supernumerary posts:

41  The Competent Authority for creation of posts and procedure in respect of
supernumerary posts shall be the same as for regular posts given at para 3 above.

42  Supernumerary post(s) shall be personal to the officer(s) for whom it is created
and for a limited period to be specified in the order itself. It shall stand abolished as
soon as the officer(s) for whom it is created vacates it on account of
retirement/ promotion/ accommodation against a regular post/or any other reason.

43  Administrative Ministries/Departments under intimation to concerned
Financial Advisors shall maintain a record of the supernumerary posts, the particulars
of the individuals who hold liens against them and the progressive abolition of such
posts as and when the holders of the posts vacate them.

5. Abolition and Revival of posts:

51 A post lying vacant for more than 5 years from the date of creation or date of
falling vacant, shall stand abolished.

52 In cases where

(i) the recruitment process has been initiated within 4 years of the
creation/arising of vacancy and is underway but appointment orders have not
been issued within the period of 5 years, or

(i) there are specific Court directions requiring the filling of a post, or

(iii) filling of posts was delayed due to Court orders on finalization of seniority
lists/ filling of the posts elc., or

(iv) promotion posts under reservation quota could not be filled due to non-
availability of eligible candidates in the feeder grade, or

(v) posts are essential for functioning of the institute and for which matching
savings can be provided by the organization by surrendering live posts without
compromising the hierarchy of the Cadre or affecting the promotional channels
of the feeder grades in the same hierarchy.

the posts may be revived with prior approval of Department of Expenditure.

53  In cases, where the organisation is prevented from filling the vacancy due to
circumstances specified in para 5.2 and where sufficient justification exists for
continuation of the post, proposals for revival shall be submitted to Department of
Expenditure through Integrated Finance Division (IFD) along with a detailed
chronology of events indicating the circumstances which led to non-filling of the
vacancy and functional justification for revival with the approval of Secretary of
Administrative Ministry/Department as per prescribed checklist (Annexure-II).
Revival would be considered only in the circumstances mentioned in para 5.2.

54  Statutory posts are not covered under these instructions. Only the posts
mentioned in Statute may be considered Statutory, not their support staff (see para
2.6).

¥
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55  Once a post is deemed to be abolished (unless covered under para 5.2) it shall
not be filled, except by creating it de novo by following the procedure under para 3,

56 A list of abolished posts shall be submitted to the Department of Expenditure
annually through the Financial Advisor concerned.

5.7  Categorisation of vacant posts:

Type of Post Category Action required
Statutory Posts Do not fall | Revival not required
under abolition
category
Post vacant for less | Live Revival not required
than 5 years
Post vacant for 5 years | Abolished The posts are deemed to be abolished
or more | whether or not abolition order is issued
by the Administrative Ministry/
Department. In cases covered by para 5.2,
posts may be revived with the approval
of Department of Expenditure.

5.8  The Authority competent to approve revival of post(s) in cases under para 5.2
shall be as below:

Level of Post | Approving Authority [
All posts | Department of Expenditure ]

6. Continuation of temporary posts:

6.1  Continuation of temporary posts would be considered subject to continuation
of the temporary body/scheme/ project for which the posts were initially sanctioned.

6.2  Proposals for continuation of temporary posts up to Selection Grade [Pay
Level-12], shall be considered by the Administrative Secretary in consultation with the
FA subiject to the condition that the purpose for which the temporary post is created,
ie a temporary organisation, a scheme, a project, etc. is further approved by the
Competent Authority for continuation. In case of difference of opinion, the proposal
shall be submitted to Department of Expenditure with documents supporting creation
of such post(s) and approval of Competent Authority for continuation of the
temporary body, scheme, project or purpose for which the post is created.

6.3  For continuation of posts, except as mentioned in sub para 6.2 above, the
proposal may be referred to Department of Expenditure through IFD, with the
approval of concerned Secretary. Administrative Ministry / Department shall provide
necessary supporting documents showing approval of Competent Authority for
continuation the temporary body/scheme/project/purpose for which the posts were
initially sanctioned.

JI*
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6.4  For continuation of posts in the Apex Level (L-17), Department of Expenditure
will examine and put up the proposal to the Committee of Secretaries comprising
Secretary (Exp), Secretary (DoPé&T) and Cabinet Secretary.

6.5 The Authority competent to approve Continuation of temporary post(s) shall
be as below:

Level of Post Approving Authority
Up to Selection Grade [Pay Secretary of Administrative Ministry/ Department
Level-12] in consultation with the Financial Advisor

All posts above Selection | Department of Expenditure
Grade (Pay Level-12) and
below Apex Level [Below

Pay Level-17] .

Apex Level, CoS [Secretary (DoE), Secretary, DoP&T and ;

[Pay Level-17] Cabinet Secretary] f
Z Transfer of Posts:

7.1 A post sanctioned for a specific purpose shall not be diverted for another
purpose at the same or a different station.

7.2 In case there is any necessity for transfer of post(s) due to transfer of functions
for which the post is created, or the specific function ceases to exist, then in such cases
the Administrative Ministry / Department shall submit a proposal along with detailed
justification routed through their IFD and with the approval of Administrative
Secretary, to the Department of Expenditure.

7.3 The Authority competent to approve transfer of post(s) shall be as below:

Level of Post Approving Authority
All Posts Department of Expenditure
8. Conversion of Temporary Posts to Permanent:

8.1 A temporary post is created with the approval of the Competent Authority for
a specific purpose and with a specific tenure. Thus, if the purpose for which the post is
created, i.e a temporary organisation, a scheme, a project, etc. is further approved by
the Competent Authority to continue permanently or without a sunset clause, then the
post may be converted to permanent.

8.2  Proposal for conversion of a temporary post to permanent one up to Selection
Grade [Pay Level-12], shall be considered by the Administrative Secretary in
consultation with the Financial Advisor. In case of difference of opinion, the proposal
shall be submitted to Department of Expenditure with documents supporting creation
of such post(s) and approval of Competent Authority for continuation without sunset
clause of the temporary body, scheme or project for which the post is created.

e
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8.3  Proposal for conversion of temporary post to permanent one above Selection
Grade [Pay Level-12] shall be submitted to Department of Expenditure with the
approval of Secretary of the Administrative Ministry/Department along with
documents supporting creation of such post(s) and approval of Competent Authority
for continuation without sunset clause of the temporary body, scheme or project for
which the post is created.

84  The Authority competent to approve conversion of post(s) shall be as below:

Level of Post Approving Authority [
Up to Selection Grade [Pay Level-12] | Secretary of Administrative Ministry/
Department in consultation with the
Financial Advisor

}
Above Selection Grade and below Department of Expenditure I
Apex Level
[Above Pay Level-12 but below Pay
Level-17]
Apex Level CoS [Secretary (DoE), Secretary, DoP&T
[Pay Level-17] and Cabinet Secretary]

% Up-gradation including temporary up-gradation of posts:

9.1  Occasions may arise when a post may be required to be up-graded on
functional requirement or otherwise on permanent basis or temporary basis for a
specific period.

9.2  Up-gradation of a post is equivalent to creation.

9.3  The procedure for permanent up-gradation shall be the same as for creation of
posts given at para 3 of these instructions,

94  The procedure for temporary up-gradation of post (s) of SAG and above Level
[Pay Level-14 and above] shall be as per the First Schedule of Transaction of Business
Rules, 1961.

9.5 Proposals for temporary up-gradation of post(s) other than those covered
under Transaction of Business Rules, 1961 shall be submitted to Department of
Expenditure in the same manner as for creation of posts (see para 3.4).

9.6  The Authority competent to approve permanent up-gradation of post(s) shall
be as below:

Level of Post Approving Authority

SAG and above level [Pay Level-14 and above] | Cabinet

Below SAG level [Below Pay Level-14] Department of Expenditure

i
-
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9.7  The Authority competent to approve temporary up-gradation of post(s) shall
be as below:

Level of Post Approving Authority

Appointment Committee of Cabinet (ACC)
(As per Transaction of Business Rules,
1961)

SAG and above level
[Pay Level-14 and above]

Below SAG level

[Below Pay Level-14] Department of Expenditure

10.  Down-gradation of posts including temporary down-gradation:

10.1 Occasions may arise when a post may be required to be down-graded on
functional requirement or otherwise on permanent basis or temporary basis for a
specific period.

10.2 Proposal for permanent down-gradation of posts of SAG and above level [Pay
Level-14 and above] shall be submitted to Cabinet.

10.3  Proposal for permanent down-gradation of posts below SAG Level [below Pay
Level-14] shall be submitted to Department of Expenditure with the approval of the
Administrative Secretary and Financial Advisor along with justification.

104 The Authority competent to approve permanent down-gradation of post(s)
shall be as below:

Level of Post Approving Authority

SAG and above level [Pay Level-14 and

above] Cabinet

Below SAG level [Below Pay Level-14] | Department of Expenditure

10.5 Temporary down-gradation of posts:

10.5.1 Process for temporary down-gradation of a post of the level of SAG and above
[Pay Level-14 and above] shall be as per the First Schedule of Transaction of Business
Rules, 1961.

10.5.2 Post(s) may be temporarily downgraded to immediate lower-level posts in the
same hierarchy.

10.5.3 The Ministry/Department competent to make appointment to posts in Group
‘B’ & ‘C’ cadre may make appointments in immediate lower posts in the same
hierarchy [temporarily downgrading a post(s) to the immediate lower level in the
hierarchy] to the extent of vacancies left unfilled in the higher post.
|
[
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1054 Down-gradation of a higher-level post to a lower-level post in the hierarchy
shall be a temporary arrangement and to be exercised only when candidates in feeder
grade are not eligible for promotion.

10.5.5 Temporary down-gradation of posts is to be done only in Promotional quota
posts; Direct Recruitment quota posts shall not be downgraded.

10.5.6 The total number of sanctioned posts in the feeder grade and in the higher
grade in a cadre should not exceed the combined sanctioned strength of two grades,
where such operations of posts at lower level are considered.

10.5.7 The number of posts required for temporary down-gradation may be
calculated by the Administrative Minisiry as per organizational requirement and
tenure of such down-gradation may be decided keeping in view availability of
personnel for filling such posts on promotion.

10.5.8 Temporary down-gradation shall be confined within the same Group.

10.5.9 Orders of temporary down-gradation of any post should be self-explanatory
and should have an in-built clause of simultaneous up-gradation of post as and when
incumbent is eligible for promotion to the higher level (after following due procedure
for promotion).

10.5.10 The exercise shall be done with the approval of Administrative Secretary in
consultation with the Financial Advisor.

10.5.11. Proposals for temporary down-gradation of posts, wherever the
Administrative Ministry/Department is not competent, shall be submitted to
Department of Expenditure with the approval of Administrative Secretary in
consultation with the Financial Adviser.

10.6 The Authority competent to approve temporary down-gradation of post(s)
shall be as below:

Level of Post Approving Authority

Appointments Committee of the Cabinet(ACC)
(As per the First Schedule of the Transaction of
Business Rules, 1961)

SAG level and above
[Pay Level-14 and above]

Below SAG level [Pay Level-14] | Department of Expenditure

Post in Group ‘B’ & *C’ cadres
where Ministry/Department is | Administrative Secretary in consultation with
Competent Authority to make | the Financial Advisor

appointment.

)
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11.  The power to relax any of the provisions of these guidelines shall lie with the

Department of Expenditure. ZL
e

(B.K. Manthan)
Director
To
1. Secretaries of all Ministries/ Departments of Government of India.
2: Financial Advisers of all Ministries/ Departments of Government of India.
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& o Annexure-I
Checklist for Creation of Posts :
SNo.| Particulars l i
Details of Post
1 | Name/ Designation of the post
2 | No. of post(s)
3 | Pay Level of the post in Pay Matrix (7*» CPC)
4 | Nature of Post (Scientific/ Technical/ Admin/ Faculty/
others)
5 | Duties and responsibilities of the post
6 | Functional justification for creation =
7a. | Does this post exist with same level of pay in the
organization? If no, how the level of pay & nomenclature
of the post has been derived. 8
7b. | Does the same scale of pay exist in analogous organization? s
8 | How the work is being managed in the absence of the post
(If the proposal is for existing organization)
9 | Mode of recruitment as per RRs (enclose copy of RRs)
(in case of existing organization for which the post(s) is
proposed). Promotion/ DR/ Deputation/ Any Other mode -
10 | Whether it is a new or existing organization? -
11 | Whether the concurrence of Cadre Controlling Authority
has been obtained (in case of cadre posts) ? i
12 | In case of Group ‘A’ post of Organized Gr ‘A’ Cadre, prior
approval of DoPT is required. Whether approval of DoPT |
is obtained? _-.
13 | No. of existing posts along with Pay Level in the grades '
where post(s) is proposed to be created. |
14 | Hierarchy of the cadre in which the post(s) proposed to be 5
created. |
15 | Whether any norms exist for the proposed posts. If yes, |
copy of the norms may be provided? =
16 | Possibility of outsourcing or appointing persons on contract '
for the work for which post(s) is proposed. 5
17 | Financial implications
18 | Possibility of providing matching savings ,
(Specific posts with level of pay) i
(FA may certify that posts offered for maiching savings are live ‘,
and not surrendered earlier or abolished) 54
19 | Recruitment Plan of the proposed posts may be provided. 4
Organization Details W
1 | Name of the organization _
2 | Hierarchy of different Cadres in the organization '
3 | Status of Organization (HQ of Ministry or Department/ =_
Attached  Office/ ~Subordinate Office/  Satutory
Body/ Autonomous Institution) i
4 | Detailed sanctioned strength of organization (category |
wise) with level of pay and vacancy position (with date of |
vacancy) as per format enclosed (SS/PIP/Vacancy). ==
5 | Any other relevant information ]
Signature of Financial Advisor  Signature of concerned JS



Format
Sl. No. | Name of the Post & Sanctioned Strength | Person in Position | Vacancy Position
Designation (Date-wise)

26
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Checklist for Revival of posts

Annexure-11

SL Particulars

No.

1 Name / Designation of the post

2 No. of posts to be revived

3 Pay Level of the post in Pay Matrix (7" CPC)

4 Date of vacancy (for each post)

5 Mode of Recruitment as per RRs (enclose copy of RRs
Promotion / DR / Deputation / Any other

6 Duties and Responsibilities of the post

7 Functional justification of revival of the post (each
posts separately)

8 | Efforts made to fill up the post, since date of vacancy

in chronological order with relevant documents)

9 How the work is being managed in the absence of the
post and why this arrangement cannot be continued?

10 | Possibility of outsourcing / keeping personnel on
contract for the work

11 | Hierarch of the Cadre to which the posts belongs

12 | Whether any court case is / was pending in any
Court / CAT

13 | Concurrence of Secretary and FA may be obtained
before referring the proposal to DoE

14 | Details of posts with level of pay proposed to be

surrendered under para 5.2 (v) of the guidelines

Organization details

Name of the Department / Organization

Hierarchy of different cadres in the organization

LI P | ==

Status of Organization (HQ of Ministry or
Department / Attached Office / Subordinate Office /
Statutory Body / Autonomous Body)

Detailed sanctioned strength of organization
(category wise) with level of pay and vacancy
_position (with date of vacancy) / person-in position

Any other information

Signature of concerned JS

Signature of Financial Advisor

27



2431

-_— l 1L~
Checklist for Revival of posts

Annexure-I1

Particulars

Name / Designation of the post

No. of posts to be revived

Pay Level of the post in Pay Matrix (7t CPC)

Date of vacancy (for each post)

AT RS Rl Ll B A3

Mode of Recruitment as per RRs (enclose copy of RRs
Promotion / DR / Deputation / Any other

o)

Duties and Responsibilities of the post

Functional justification of revival of the post (each
posts separately)

Efforts made to fill up the post, since date of vacancy
(in chronological order with relevant documents)

How the work is being managed in the absence of the
post and why this arrangement cannot be continued?

10

Possibility of outsourcing / keeping personnel on
contract for the work

11

Hierarch of the Cadre to which the posts belongs

12

Whether any court case is / was pending in any
Court / CAT

13

Concurrence of Secretary and FA may be obtained
before referring the proposal to DoE

14

Details of posts with level of pay proposed to be
surrendered under para 5.2 (v) of the guidelines

 Organization details

Name of the Department / Organization

Hierarchy of different cadres in the organization

O
1
2
3

Status of Organization (HQ of Ministry or
Department / Attached Office / Subordinate Office /
Statutory Body / Autonomous Body)

Detailed sanctioned strength of organization
(category wise) with level of pay and vacancy
position (with date of vacancy) / person-in position

Any other information

Signature of concerned JS

Signature of Financial Advisor



Annexure V -

GOVT. OF INDIA/ HRGEDPR
LAKSHADWEEP ADMINISTRATION

A O AR RIGE TR

(DEPARTMENT OF S.CIENC E & TECHNOLOGY)

Kavaratti/ Ha

F.No.01/01/2023- S&T

o

Office Order

Dated./ £-.01.2024

Sub :- Department Of Science & Technology-allotment of Office works and Nature of duties
under the Department of Science & Technology- Regarding.

Refi~ This Office Order even no. dated 035.08.2011

Distribution of various works in the Department of the undersigned is vested with the
Staff/Officers as detailed below:-

i 8
2.

Shri.P.Pookoya,Assistant Director& Head of Office
Dr. K.K.Idrees Babu,Scientist-I, OST Division &
LCZMA/ICZMP

3. Shri. Al Muhsin, Scientist-II, LMFR Division & LPCC
4. Dr. P.P.Thaha,Scientist- ITI, SC Division, LCST& LPCC

All work assigned by the |
Head of Office/ Director/

Secretary/Advisor to the l
Administrator/ Hon’ble |
Administrator in time to [
time |

OVERALL CONTROLL OF THE DEPARTMENT

Shri. P.Pookoya, Assistant Director& Head of Office

l Overall Control of the Technical, Establishment and accounts

2. Drawing & Disbursing Officer of the Department.
or All the files routed through Head of Office.

Head of the Ocean Science & Technology Division

Dr. K.K.Idrees Babu, Scientist I —First Link to AD/HOO, S.IT and 2" Link S.J1I
Setting up of Research centres in Lakshadweep Project Division (CCRR)

F9 30 PP g e ey e

9,

10.
11.
12.
13.
14.
I3,

Centre for coral reef Research and allied correspondence.

Molecular taxonomy Lab

Assessment & Documentation of Marine Biodiversity Project.

Research collaboration with reputed scientific institutions Cal-Val, IRIMS

Reef Restoration Technology

Research Collaboration with ITT/NIO/KUFOS/NCESS/NCSCM/NIOT etc

Other Scientific Studies relevant for UT Administration

Integrated Island Management Plan (IIMP)
Marine Spatial Planning (MSP)

Lakshadweep Coastal Zone Management Authority (LCZMA)
Calibration and Validation project (CAL-VAL), SAC, ISRO

[RNSS Range and Integrity Monitoring Station (IRIMS), ISTRAC, ISRO

Tide Guage/PFZ., INCOIS

All Correspondence related with department boat and boat store.

29
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Head of the Marine Fisheries Research Division

Shri. A.1.Muhsin, Sceintist I1-Second Link to AD &HOO & first Link to S.1 & S.111. Nodal
Officer(NWMP)/(NAMP)

1. Water Quality monitoring Programe.

Air Quality monitoring Programe

Consent management/Authorization.

Sewage Treatment Plant & Allied Subjects

Solid Waste Management

Hazardous Waste

. E-waste.

8. Biogas Plants & allied correspondence.

9. Studies on Fish & Fishery related research programmes
10.Data validation of Water and Air.

Nowe e

Head of the Science Communication Division

Dr. P.P.Thaha, Scientist I1I-Third Link to AD& HOO and 2" Link to 8. Il & S.1
1. Science & Technology Museum and Planetarium and related correspondence

2. Science awareness Programmes and allied correspondence.

3. LCST and related matters.

4, LIWAMP related correspondence

5. Plastic Waste Management

6. Battery waste Management

7. Construction & Demolition waste Management

8. Dairy Farm waste and allied correspondence.

Smt.RazivaBeegum Technical Officer

S.No | Subject Route through
1 Correspondence on establishment of Research centre 1
2 All correspondence Assessment & Documentation of marine
Biodiversity Project
3 All correspondence Intensification and developing reef restoration
- Project
4 Research activity on coral reef associated organism (OSTD)

5 Installation of vides Beach monitoring (VBMS) at Lakshadweep.

6 Correspondence on Science & Technology Research partnership

for sustainable development. SI
7 Correspondence on Research collaboration with Reputed All financial matters
scientific [nstitutions routed through Supdt.

oo

Strengthening of Marine Taxonomy Research Laboratoratary
9 Installation of LIDAR based offshore wind data collection
latform |
10 | Integrated coastal Zone management project correspondence

11 Correspondence. Ocean Science &.Technology . Marine Research
& Ocean studies under OSTD

12 | Research collaboration with [T/ Dept. of Biotechnology , GOI

13 | All correspondence—CAL VAL Project DST/SAC,ISRO

14 | Indian Regional Navigation Satellite systems IRNSS Range and
Integrity Monitoring Stations(IRIMS) Network, Project DST/ IST
RAC ISRO-All correspondence

)
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¢5 | Capacity Building of Research staff- correspondence [
16 | Maintaining cashbook/cheque Register/ stock Register/vouchers of |
_ CAL VAL project.
" 17 | Maintaining cashbook /cheque of IRIMS project.
| 18 Rapid Assessment of coral bleaches/marine research survey in all
| islands correspondence.
1 19 | Any work assigned by the Director/Superiors time o time

Smt. Thajunnisa C.N, Junior Scientific Officer

Biogas and allied correspondence

Correspondence related with Remote Sensing& GIS

Abatement of Pollution

Finance & Accounts matters related with LPCC

Strengthening of Fishery biology lab

Corrgspondence related to Project quality enhancement and ]
production of Masmin from skipjack tuna.

Correspondence related to the Project exploitation and utilization of]
potential yell fin tuna resource present in Lakshadweep waters.

o

Correspondence related to the project assessing the distribution and
migration pattern of sharks in Indian waters using satellite tags,

% |

Correspondence refated to the project“Assessment of Marine fishery
Resources of Lakshadweep water,

BUSRLIRE.

S.11
All financial matters
routed through Supt.d

K E
=

Museum & Planetarium related correspondence with assistance to
Technical Assistants Planetarium.

—
[y

Correspondence related with zonal Offices

General correspondence related with LCST.

National [nnovation council matters

Correspondence related to Centrally Sponsored Scheme.

Maintaining BTR Register/ Stock Register/vouchers of LCST

Carrespondence on Handling of PFMS of LCST.

Correspondence related with Audit of LCST,

RN I

S R

| Any work assigned by the /Director/Superiors time to time

SHI !
All financial matters
routed through Supt.d }

Smt, Habsabi M.K, Sr. Lab Technician

| Bio medical waste and allied correspondence

Plastic Waste/SUP and Allied correspondence

Parliament question related with pollution control |

Battery waste and allied correspondence

PPWP -

Construction & demolition waste and allied correspondence

RTI matters related with LPCC

Diary Farm and allied correspondence

Correspondence related with Vehicle

IMD and related correspondence

ES)R109 ] o6

Any work assigned by the /Director/Superiors time to time

A4

S.Im ;.
All financial matters |
routed through Supdt. |

Shri. Abdul Nazer U, Senior Chemist

Solid waste Management and allied correspondence

Hazardous waste Management and allied maters

E-Waste Management and allied matters

Court matters related with LPCC. - }

Consent management/authorization _ 1

Meating of LPCC

S

| All financial matters

routed through Supdt. |

'
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/. Various representations &complaints.
[7 Correspondence on Bio Toilet
9. Sewage Treatment Plants and alfied matters
10 Any work assigned by the /Director/Superiors time to time

o

Shri. Abdul Shakir, Technical Assistant

1 Costal Regulation Zone and related correspondence

2 Integrated Island Management Plan and related correspondence

3 | Right to information Act TO/S.I
4 Marine Spatial Planning and related correspondence All financial matters
5

6

7

8

b |

Shore Protection Measures and related correspondence. routed through Supdt.
Correspondence related to Tide Gauge,

Correspondence related to Fishing potential Zone.

Any work assigned by the /Director/Superiors time to time

| Smt. Jamseera PA. Technical Assistant

[ 1. Conducting of science Exhibition/Strengthening of science club
activities in educational institutions-

Correspondence related to National Childrers Science congress
Conducting of Science Tour to capital island- regarding
Conducting of Science Tour to School Students- regarding
Presentation of Science Award-regarding

Celebration of National Science Day- regarding |
Correspondence related to teachers orientation workshop |
Coastal Clean up Campaign.
Any work assigned by the /Director/Superiors time to time 4

S !
All financial matters
routed through supdt.

S e P R R [

Stenographer (Smt. P.A.Jamseera, Technical Assistant)

1. | Maintenance & Updating ACRS of staff working in the Department of i
science & Technology
Tour Programme of Director S & T,Assistant Director & Scientists |
Independence day & Republic Day correspondence '
Annual Property returns of Group A &B Officers Supdt
Parliament question

General correspondence on court cases

Maintaining Personal files of Director ( S & T)

Inquiry files

9 | Any work assigned by the /Director/Superiors time to time

o bl L] Bl P b 2

Smt. Nihad, Lab Technician/Junior Scientific Assistant

Data validation and report preparation =,
Analysis of water and air samples. !
Any work assigned by the /Director/Superiors time to time 1

1. National Water Management Programme - | (
2. National air quality Management Programme -
3 Coastal Water Monitoring programme SII ‘
4. Operation and maintenance of Laboratory(Water quality Labs) All financial s
8. Purchase of Laboratory equipment/articles/chemicals. routed through
6. Studies related with ground water and allied correspondence Supdt. J
L.

8.
9.




/

4
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¥
shri. B.P.Mohammed Arif , Lab Assistant

33

Noise Pollution and Allied correspondence

.

Visits of CPCB/SPCB Officials

Correspondence on training/werkshop/conference related with LPCC | S.1I ‘

All financial matters

Miscellanies correspondence related with pollution matters

routed through

Chemical preparation for water quality monitoring Programe.

Supdt.

Sampling of Water and Air

Assisting the Lab Technician for Analysis of water & Air Sampling.

PO D e Lo | I e

{ Any work assigned by the /Director/Superiors time to time

Shri.MohammedAboosalih, Junior Lab Assistant

Uploading of Water & Air quality data in the E-governance portals | —|

Operation and maintenance of website

|
-

Checking of e-mail and Dak maintenance related with LPCC

LT/SII

Support for laberatory activities

Chemical preparation for water quality monitoring Programe.

Sampling of Water and Air

Assisting the Lab Technician for Analysis of water & Air Sampling.

Ll Bl g o bl g g

K«

| Any work assigned by the /Director/Superiors time to time

Smt, BeegumThasleena K.P, Technical Assistant

{1

All correspondence related to Planetarium

AMC of Planetarium

JSO/S.I11/ \

Corresponding related to all matters of Vigyan Prasar

routed through Sup

3
3.
A,

Any work assigned by the /Director/Superiors time to time

All financial maﬁcq

Shri.Malik A.P. Technical Assistant

—

%

All correspondence related to Lakshadweep Astronomical Club
(LAC)

JSO/SII

Operation and maintenance of the Planetarium

All financial matters

Operation and maintenance of Telescope

routed through Supdt

Correspondence related with presentation of Tableaux

FAFSpaIe

Correspondence related to ICT Tools of Department/Museum &
Planetarium/IT coordinator,

Any work assigned by the /Director/Superiors time to time

Shri. Naseem Kiblege, Technica 1 Assistant

L.

All Correspondence related to Museum

Z

Correspondence related to Battery operated REVA Car

| JSO/SHI/ All financial }J
matters routed throug

3

Any work assigned by the /Director/Superiors time to time

Shri, M.P.Fathahudheen, Librarian

Supdt /

Correspondence related to Libraries.

Over all control of Library

Correspondence related to Annual report

Correspondence on HMAC.,

S

Comrespondence related to Official Language

_E |
. J

All financial matters

Correspondence on Disaster management

1l

| routed through Supdt.

Correspondence on 0il spill and allied correspondence

Correspondence related to HRC

Correspondence on various representations

|
|
|

ST PO S P S| BRI =

Any other work assigned by the director/superiors time 10 time




2437

Keeping of Boat Store | routed throuh Supdt
Correspondence related to hauling/ launching up of department Boa
Any work assigned by the /Director/Superiors time to time

Correspondence with Boat and Keeping up of all marine engine | All financial matt(;s‘!

—d

ESTABLISHMENT & ACCOUNTS

Smt. N.P.Avshommabi, Superintendent & Accounts Officer(LCST)

1. Scrutiny of all the files and all kind of bills put up by the dealing assistant

2. Section Head Of Establishment & Accounts matters

3. Scrutiny of all files with Financial & Accounts matters of all Dealing Assistants
4. Any work assigned by the superiors time to time

Shri. 8,Hussainali UDC (1) (Establishment)

I. Establishment matters like Confirmation /Probation of the staff |
- Sanction of all kind of leave |
3 Transfer & Posting of all technical staff
*4. | Awarding of MACP 1
3. Correspondence on promotion/ Appointment _'
6. Appointment of departmental post " | Supdt |
7 Sanction of annual increment 'I
8 Correspondence on Pension Papers and allied correspondence '
9. Deputing staff on various purposes -.
10, | Maintenance of Service Book/ Personal files l
111, Preparing staff details/vacancy position ]
[12 Any work assigned by the superior time to time '

Smt. Laila Nazneen, Upper Division Clerk(1I) Accounts

Preparation of TA/MR/LTC/FTC etc.
Correspondence on GPF Advance /Withdrawal |
Sanction of Telephone/Current/Mobile charges
Preparation of Tax deduction statement
Sanction advances of TA/FTC/LTC/MR etc. Supdt
Correspondence on personal computer advance
Partial withdrawal of employees under NPS
Correspondence on dress allowances.

Any work assigned by the superior time to time

FONEOLS I S (| B o=

w
2

™
)

P.Hajarabi, Lower Division Clerk, Accounts "
Preparation of all kind of bills except TA/LTCFIC. ete.. '

]!‘J‘:—*l

Correspondence on Handling of PFMS/EIS/e- billing etc. J
Purchase of Service Postage stamp and allied correspondence on .
Correspondence on Last Pay Certificate _ ‘
Purchase of Office Stationeries

Correspondence on CGEGIS/UTGEIS ete.
Correspondence on Pay & Allowances Supdt
| Correspondence on attendance particulars of the work arrangement staff
Preparation of arrear bill like MACP, Increment, DA, Bonus etc. |
Any work assigned by the superior time to time |

Joa] ][] ]w

N\
Q.




F/
5 tion of Monthly Expenditure
2 ion of Budget and its allied correspondence
3. : ing of GIA and Utilization certificate
4, Hiring of Private building and allied correspondence
5 | Acquisition of Land
6. UTL Scheme.
* Correspondence on Pay & Allowances Supdt
8. Correspondence on attendance particulars of the work arrangement staff
9. Preparation of arrear bill like MACP, Increment, DA, Bonus etc.
10. Basic Statistics & all correspondence related planning & statistics dept.
11. Transfer/allotment of funds to LCST, LCRMN, LIWAMP
12. | Correspondence related with Audit
13. Office accommodation and sanction of rent/land rent-regarding
14, General correspondence on Civil works.
15. Ay work assigned by the Director/superiors time to time
Multi skilled Emplovee I
1. Assisting routine Office work like Dairy & Despatch etc., including Under the
wd on computer/Physical maintenance of record of the section supervision of
- |2. | Photocopying, delivering of Dak, opening & closing of Office Rooms | Superintendent.
3. General cleanliness & upkeep of the office/section, cleaning of
building fixtures etc/dusting of furniture, cleaning of rooms etc.
4. Carrying files from Superintendent/Assistant
Director/Director/Secretary etc./
5. Any work assigned by the Superior time to time
Multi skilled Employee I1
1. Assisting reutine Office work like Dairy & Despatch etc., including | Under the
on computer/ Physical Maintenance of records of the section. supervision of
2 Photocopying, delivering of Dak, opening & closing of Office Rooms | Superintendent
3. General cleanliness & upkeep of the office/section, cleaning of
building fixtures etc/dusting of furniture, cleaning of rooms etc
4 Carrying files from Superintendent/Assistant
Director/Director/Secretary etc./
B Any work assigned by the superior time to time
=

To

(Hi

DireCtgr, Science & Te

The Officers/ Dealing Assistant

Copy to

PA to Secretary (S & T) /PA to Director

Concerned officials are directed to transfer the files and pending tapals on the subjects to the
concerned officials under proper acknowledgement . All the concerned Officers/Dealing Assistant are
hereby directed to strictly comply this order.

v.DANICS)

chnology
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Annexure VI

YOL. XLVIL No. 5, FRIDAY, 23rd APRIL, 2010 /3rd VAISAKHA 1932 (SAKA)

ADMINISTRATION OF THE
UNION TERRITORY OF LAKSHADWEEP
( DEPARTMENT OF SCIENCE & TECHNOLOGY)

Kavaratti Island,
Dated ; 23-04-2010.
NOTIFICATION

FNO.l/ﬂZOlO-S & T (1) :- In exercise of the powers conferred by Notification

' FNo0.2/7/63-LMA, dated 4" February, 1963 of the Government of India, Ministry of Home Affairs

and O M, F. No. AB 14017/61/2008-Estt (RR) dated 24.03.2009 of Government of India, Ministry
of Personnel and Public Grievances and Pension, Department of Personnel and Training, the
Administrator, Union Territory of Lakshadweep herehy makes the following rules regulating the
method of recruitment for the posts of Assistant Director and Scientist in the Department of
Science and chhnology under the Administration of the Union Territory of Lakshadweep
namely :- -

L3

1. Short Title and Commencement :- (1) These Rules may be called the Lakshadweep

Administration Departinent of Science and Technology . ( Group ‘B" Scientific/Technical

Non-Ministerial Posts) Recruitment Rules, 2009.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. Number of Posts, Classification and Scale of Pay :- The number of post and their

classification and the scale of pay attached thereto shall be as specified in column (2) to (4) of the
Schedules I to II annexcd to these Rules. _

3. Method of Recrlut:ment, Age Limit and Qualifications :- The method of recruitment
to the said posts, age limit, qualification and other matters relating thereto shall be as specified
in column (5) to(14) of the said Schedule aforesaid.

4, Disqualification :- No person,-

(@) who has entered into or contracted a marriage with a person having a spouse living, or
(b) who, having a spouse living, has entered into or contracted a marriage with any
person,

PRICE : 75 PAISE

36
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shall be eligible for appointment to the said post : '

Provided that the Central Government may, if satisfied that such marriage is permissible
under the personal law applicable to such persons and the other party to the marriage and that there
are  grounds for so doing, exempt any person from the operation of these rules.

5. Power to Relax :- Where the Administrator, Union Territory of Lakshadweep, is of the
opinion that it is necessary or expedient 50 to do, he may, by order. for reasons to be recorded in
writing relax any of the provisions of these Rules, with respect to any class or category of persons.
except rule 4 of these Rules. R '

6. Savings :- Nothing in these Rules shall affect reservation, relaxation of age limit
and other concessions required to be provided for the Scheduled Castes, Scheduled Tribes,
Ex-Servicemen and other special categories of persons in accordance with the orders issued by the
Central Government, from time to time in this regard.

" This issues with the approval of the Administrator vide D1ary No. 1551 datcd
23-04-2010. .

(DR. MSS. SAY?Eg-ISMAE KOYA)
Dircqtor.
SCHEDULE - 1
1. = Name of Post _ y B Asslistant Director.
2. No.of Posts | : 1(One) ( 2009)*. * Subject to variation

dependent on workload.

3.  Classification _ : Central Civil Services Group ‘B’
: ' (Gazetted, Non-Ministerial).

4.  Pay Band and Grade Pay/ : R$.9300-34800(PB-2) Grade Pay Rs. 4600/
. Scale of Pay

5.  Whether selection post or ; Not Applicable
non-selection post

6.  Whether benefit of added : Not Applicable.
years of service admissible
under Rule 30 of the
CCS (Pension) Rules, 1972

7. Age limit for direct recruits ; Not Applicable.
8.  Educational and other : Not Applicable.

qualifications prescribed
for direct recruits

37
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10.

11.

12.

13,

14.

w?—’_‘r_lcther age and educational
qualifications prescribed for
- direct recruits will apply in the

case of promotees.
Period of probation, if any

Method of recruitment, whether
by direct recruitment or

by promotion or by deputation/
absorption and percentage

of the posts to be filled

by various methods

In case of recruitment by -
promotion/deputation/absorption,
grades from which promotion/
deputatxon/ absorption to be made

If a Departmental Promotion
Committee exists, what is
its composition

Circumstances in which Union

Public Service Commission
is to be consulted in making

" . recruitment

4. Director {Serjvi.ces)

N ot Applicable.

Not _Applicable.

By Promotion failing which by
deputation.

Promotion from the pdst of Technical
Officer/Junior Scientific Officer of the
Department of Science & Technology

- with 5 years of regular service in the gradc

Deputation :- Officials of Lakshadweep
Administration; failing which officials of
other Central/State/Union Territory
Government

| {(a) holding aﬁalogous posts on regular basis

in the Pay Band Rs. 9300-34800 (PB-2)
and Grade Pay Rs. 4600/-

(b) holding in the post in the Pay Band
Rs. 9300-34800 (PB-2) and Grade Pay
of Rs. 4200/- with 5 (five) years regular
sewice and Science background,

1. Secretary (S&T);‘Collector—cum-
Development Commissioner - Chairman

2. Director, Science & Technology - Member

3. Conservator of Forests/Deputy

Conservator of Forests - Member
- Member

Not Apphcable

38
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SCHEDULE -II _
1. Name of Post Scientist.
2. No.of Posts 3(Threee) ( 2009)*, * Subject to variation
dependent on workload. '
3. Classification Central Civil Services Group ‘B”
(Gazetted, Non-Ministerial)
4. PayBand and Grade Pay/ Rs.9300-34800(PB-2) Grade Pay Rs. 4600/-
Scale of Pay
5.  Whether selection post or " Not Applicable.
non-selection post
6.  Whether benefit of added Not Applicable.
years of service admissible
under Rule 30 of the
CCS (Pension) Rules, 1972
7.  Age limit for direct recruits Between 18-30 years, Upper age limit
A relaxable to Government Servants/Ex-
Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
spectal Categorics of persons in accordance
with instructions or orders issued by the
Central Govenment from time to time..
Note : The crucial date for determining the
age limit mentioned in col.7 will in each
case be the last date of receipt of the
application prescribed in the notification. -
8.  Educational and other h Postgraduate Degree in any branch of
qualifications prescribed for Science with at least a second class
direct recruits from a Govt. Recognized University or
equivalent and 3 years experience in the |
research field in Govt/recognized/reputed
institutions.,
Desirable :- E
a. Ph.D/M., Phil :n Science subject.
b. Research experience on topics in
Lakshadweep.
9.  Whether age and educational Not Applicable.
qualifications prescribed for '
Jdirect recruits will apply in the
case of promotees '
10.

Period of probation, if any

Two years for direct recruitment.

39



ta

2443 . ¢ 40

™

THE LLAKSHADWEEP GAZETTE EXTRAORDINARY ; 5

il.

12,

13.

14.

- Mathod of recruitment, whether

by direct recruitment or by
ptomotion or by deputation /
absorption and percentage
of the posts 1o be filled by’
various methods

In case of recruitment by

promotion/deputation/absorption,

grades from which promotion/
deputation/absorption to be made

If a Departmental Promotion
Committee exists, what is
its composition

-Circumstances in which Union

Public Service Commission
is to be consulted in making
recruiiment

Ed
33.3 % (1/3) by promotion and 66.7% (2/3)
by direct recruitment failing which by
deputation.

Promotion from the post of Technical
Officer /Junior Scientific Officer of the
Department of $cience & Technology with
3 years of regular service in the grade
possessing education gualification in

Col. No. 8.

Deputation :- Officials of Lakshadweep
Administration; failing which officials of
other Central/State/Union Territory
Government ¢ 8 '

(a) haldin-g.analogoﬁs posts 6‘:1 regular
basis in the Pay Band Rs. 9300-34800
(PB-2) and Grade Pay Rs. 4600/-

(b} holding in the post in the Pay Band
Rs. 9300-34800 (PB-2) and Grade Pay
of Rs. 4200/- with 5 (five) years regular
service possessing education qualifica-
tion in Col. No. 8.

1. Secretary (S&T)/Collector-cum-

Development Commissioner - Chairman
2. Diretcor, Science & Technology - Member

3. Conservator of Forests/Deputy

Conservator of Forests - Member
4, Director (Services) - Member.
Not Applicable, o

Sd/-

(DR. M.S. SAYED ISMAIL KOYA)
Director.
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_ ADMINISTRATION OF THE .
UNION TERRITORY OF LAKSHADWEEP .
{ DEPARTMENT OF SCIENCE & TECHNOLOGY)

".“.

Kavaratti Island,
Dated : 23-04-2010.

NOTIFICATION

F.No.1/2/2010-S & T (2) :- In exercise of the powers conferred by Notification
- E. No. 2/7/63- LMA, dated 4™ February, 1963 of the Government of India, Ministry of Home
- Affairs and OM. F. No. AB 14017/61/2008 -Estt (RR) dated 24.3 2009 of Government of India,
Ministry of Personnel and Public Grievances and Pension, Department of Personne] and Training,
the Administrator, Union Territory of Lakshadweep hereby makes the following rules regulating
the method of recruitment for the Posts of Senior Chemist, Senior Lab Technician, Chemist,
Technical Assistant (Electrical), Technical Assistant (Electronics), Technical Assistant
(Mechanical), Librarian, Laboratory Assistant, Mechanic Grade ‘B’ and Library Attendant in the
Department of Science and Technology under the Administration of the Union Territory of
Lakbhadweep namely 5

1. Short Title and Commencement :- (1) Tht,se Rulcs may be called the Ldkshadwcep
Administration Department of Science and Technology ( Group B’ and “C’ Scientific/Technical
Non- Ministerial Posts) Recruitment Rules, 2009.

-(2) They shall come into force on the date of their publication in the Official Gazettel.

2. Number of Posts, Classification and Scale of Pay :- The number of - posts, and their
classification and scale of pay attached thereto shall be as spccmcd in column (2) to (4) of the
. Schcdulcs Ito X anncxed to these Rules.

3. Method of Reéruitment Age Limit and Qualifications ete. :- The method of
recruitment to the said posts, age limit, qualification and other matters relatmg thereto shall be
as spec1ﬁcd in column (§) t0(14) of the said Schedule aforesaid.

4. Disqua[iﬁcaﬁ'on :- No person,-
{a) who has entered into or contracted a marriage with a person having a spouse living, or

-{(b) who, having a spouse living, has entered into or contracted a marriage with any
persomn, ' :

shall be eligible for appl;}intrﬁent to the said post :

Provided that the Central Government may, if satisfied that such martiage is permissible
under the personal law applicable to such persons and the other party to the marriage and that there
are grounds for so doing, exempt any person from the operation of these rules,

5. Power to Relax :- Where the Administrator, Union Tetritory of Lakshadweep, is of the
opinion that it is necessary or expedient 50 to do, he may, by order, for reasons to be recorded in
writing relax any of the provisions of these Rules, with respect to any class or category of persons,
~ except rule 4 of these rules, :

41
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.§: Savings :- Nothing in these rules shall affect reservation, relaxation offage limit

‘and owmer concessions required to be provided for the Scheduled Castes, Scheduled Tribes,

Ex-Servicemen and other special categories of persons in accordance with the orders issued by the
Central Govemment from time to time in this regard.

, This issues with the app’roval {)f the  Administrator vide Diary No. 1551 dated
23-04-2010,

¥

Sd/-
 (DR.M.S. SAYED ISMAIL KOYA)
Director.
SCHEDULE - I
1. Name of Post : Senior Chemist,
2. 'No.of Posts . 4 1{One) ( 2009)*, * Subject to variation
7 : dependent on workload.
3.  Classification ° ’ : Central Civil Services Group ‘B’_(Ndn_

Gazetted, Non-Ministerial) .

4. PayBand and Grade Pay/ i Rs.9300-34800(PB-2) Grade Pay Rs.4200/- .
Scale of Pay i
"5, Whether selection post or : Not Applicable.

non-selection post

6.  Whether benefit of added : Not Applicable.
years of service admissible '
under Rule 30 of the
CCS (Pension) Rules, 1972

7. Age limit for direct recruits -~ Not Applicable.

* . , « |
8.  Educational and other ] Not Applicable..
qualifications prescribed
- for direct recruits -
9.  Whether age and educational / Not Applicable.

qualifications prescribed for
the direct recruits will apply in the
case of promotees

10.  Period of probation, if any’ : Not Applicable.
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Name of Post

No. of Posts

Classification

~ Pay Band and Grade Pay/

Scale of Pay
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11, Method of recruitment, whether by By Promotion {ailing which by deputation.
. -direct recruitment or by promotion ; - '
or by deputation/ absorption and
percentage of the posts to be filled
by various methods
12.  Incase of recruitment by Promotion :- From the post of Chemist/
promotion/deputation/absorption, - Junjor Scientific Assistant of the _
grades from which promotion/ Department of Science & Technology with
deputation/ absotption to 6 years of regular service in the grade.
be made
Deputation :- Officials of Lakshadweep
Administration. failing which officials of
other Central/State/Union Territory
Government
(a) holding 'anaiogoues posts on regular
basis in the Pay Band Rs. 9300 - 34800
(PB-2) and Grade Pay Rs. 4200/-
(b) holding in the post in the :Pay Band
and Grade Pay of Rs. 5200-20200 (PB-1)
2800/- with 6 (six) years regular service
and any branch of Chemistry background
13.  If a Departmental Promotion 1. Secretary (S&T) / Collector-cum-
- Committee exists, what is Development Commissioner - Chairman
its composition ' _
2. Direcor, Science & Technology - Member
3. Conservator of Forests/Deputj}
Conservator of Forests - Member
4. Director (Services) - Member.
14.  Circumstances in which Union Not Applicable,
Public Service Commission
is to be consulted in making
recruitment :
SCHEDULE - I

Senior Lah Technician.

1(One) ( 2009+*. * Subject to variation
dependent on workload, B

Central Civil Services Group ‘B’ (Non-
Gazetted, Non—.Ministe;xial) ;
Rs.9300-34801)(PB-2) Grade Pay Rs. 4200/~

43
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10.
11.

12.

13,

14,

Method of recruitment, whether

by direct recruitment or

by promotion or by deputation/
absorption and percentage

of the posts to be filled

by various methods

In case of recruitment by

- promotion/deputation/absorption,

grades from which promotion/

deputation/ absorption to be made

If & Departmental Promotion
Committee exists, what is
its composition

Circurnstances in which Union
Public Service Commission
is to be consulted in making
recruitment

THE LAKSHADWEEP GAZETTE EXTRAORDINARY g .
‘Whether selection post or Not Applicable.
rn-selection post . s
Whether benefit of added ~ Not Applicable.
years of service admissible '
under Rule 30 of the
CCS (Pension) Rules, 1972
Age limit for direct recruits Not Applicable.
Educational and other Not Applicable.
qualifications prescribed
for direct recruits
Whether age and educational Not Applicable.
qualifications prescribed for
direct recruits will apply in the
case of promotees :
' Period of probation, if any Not Applicable.

By Promotion failing which by deputation.

Promotion from the post of Lab Technician

of the Department of Science & Technology

with 6 years regular service in the grade.

Deputation : Officials of Lakshadweep
Administration; failing which Officials

. of other Central / State / Union Territory

Government

(a) holding analogous posts on regular

basis in the Pay Band Rs. 9300-34800

(PB-2) and Grade Pay Rs. 4200/-

1. Secretary (S&T)/ Collector-cum-
Development Commissioner - Chairman

2. Director, Science &Technology - Member

3. Conservator of Forests/Deputy

Conservator of Forests - Member

4, Director_(Servic_es) - Member

Not Applicable.
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by direct recruitment or

by promotion or by deputation/
absorption and percenfage

of the posts to be filled

by various methods

19 - THE LAKSHADWEEP GAZETTE EXTRAORDINARY
SCHEDULE - 111 ,
1.  Name of Post Chemist.
2. No.of Posts 1(One). ( Subjeet to variation
' dependent on workload).
3.  Classification Central Civil Services Group C’ (Non-
Gazetted, Non-Ministerial) .
‘4. PayBand and Grade Pay/ Rs5200-20200( PB-1) Grade Pay Rs. 2800/-
Scale of Pay
5. Whether selection post or Not Applicable.
non-selection post
6.  Whether benefit of added Not Applicable.
years of service admissible
under Rule 30 of the
CCS (Pension) Rules, 1972
7. Age limit for direct recruits Between 18-30 years. Upper age limit
' relaxable to Government Servants/ Ex-
“Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in.accordance
with instructions or orders issued by the
Central Government from time to time.
Note ; The crucial date for determining the
* age limit mentioned in col.7 will in
each case be the last date of receipt
of the application prescribed in the
notification.
8.  Educational qualifications Graduation in any branch of Chemistry or
" prescribed for direct recruits Microbiology from a Govt. Recognized
University or equivalent.
9.  Whether age and educational Not Applicable.
qualifications prescribed for :
the direct recruits will apply in the
case of promotees
" 10.  Period of probation, if any Two years for direct recruits.
11.  Method of recruitment, whether

Direct recruitment failing which by
deputation. i

45
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12.

13.

14.

' In case of recruitment by
“ promotion/deputation/absorption,
grades from which promotion/

deputation/ absorption to
be made

If any DPC / Selection
Committee exists, what is
its composition

Circumstances in which Union
Public Service Commission

" iyto be consuited in making
' recruitment

Name of Post

' No. of Posts

Classification

Pay Band and Grade Pay/

.Scale of Pay

Whether selecuon post or
non-selection post

-Whether benefit of added

years of service admissible
under Rule 30 of the

CCS (Pension) Rules, 1972

Age limit for direct recruits

Deputation : Officials of the Union
Territory of Lakshadweep Administration;
failing which Officials of other Central/
State / Union Territory Government

a) holding analogous posts on regular
basis in the Pay Band and Grade Pay

Rs. 5200-20200 (PB-1) 2800/-. i
(b) possessing education quahflcatlon in /
Col No 8. ™

I. Secretary (S-&T)_/Ct)llector-cum-
Development Commissioner - Chairman

2. Director, Science & Technology - Member

3. Conservator of Forests/Deputy

Conservator of Forest - Member
4, Director (Services) - Member,
Not Applicable.

SCHEDULE - IV

Technical Assistant (Electrical).

1(One) ( 2009)%. * Subject to variation
dependent on workload.

Central Civil Services Group ‘C’ (Non-
Gazetted, Non-Ministerial) . :

Rs.5200-20200(PB-1) Grade Pay Rs.2800/-

Not Applicable.

. Not Applicable.

Between 18-30 years. Upper age limit
relaxable to Government Servants/Ex-
Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
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Committee exists, what is
its composition
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with instructions or orders issued by the
Central Governiment from time to time®
Note : The crucial date for determining the
age limit mentioned in col.7 will in each
case be the last date of receipt of the
application prescribed in the notification.
8.  Educational and other Degree in Electrical/Electrical & Electronics
qualifications prescribed Engineering from a Govt, recognized Insti-
for the direct recruits ~ tution or equivaient,
| | OR
< . . fagt
Diploma in Electrical/ Electrical & Electron
ics Engineering from a Govt. recognized
Institution or equivalent with 3 years experi-
ence i similar field from Govt. recognized
agency/institution.
9. Whether age and educational Not Applicable.
- qualifications prescribed for
direct recruits will apply in the
case of promotees
10.  Period of probation, if any Two years for direct recruitment.
11.  Method of recruitment, whether Direct recruitment, failing which by
by direct recruitment or by deputation L
promotion or by deputation/
absorption and percentage
of the posts to be filled
by various methods
12, Inthe case of recruitment by Deputation : Officials of Lakshadwéep
promotion/deputation/absorption, Administration: failing which from other
grades from which promotion/ Central/ State & U.T. Governments
deputation/absorption to be made
' ~ () holding analogous posts on regular .
basis in the Pay Band and Grade Pay of {
Rs. 5200-20200 (PB-1) Rs. 2800/~ :
* (b) possessing qualifications at Column
No.3.
13.  If a Departmental Promotion 1. Secretary (S&T) /Collector-cum- s

Development Commissioner - Chairman
2. Direcor, Science & Technology - Member

3. Conservator of Forests/Deputy
Conservator of Forests - Member

4, Director (Services) - Member.



2451 .

THE LAKSOADWERP GAZETTE EXTRAORDINARY ) ; 13°

14,

_Circumstances in which Union
“Bublic Service Commission

i to be consulted in making
" recruitment

Not Applicable. .

SCHEDULE - V

Name of Post

No. .of Posts
Classification

Pay Band and Grade Pay/

- Scale of Pay '
Whether selection post of
non-selection post

Whether benefit of added
years of service admissible
under Rule 30 of the

CCS (Pension) Rules, 1972

Age limit for direct recruits

Educational and other |
qualifications prescribed
for the direct recruits

Whether age and educational

qualifications prescribed . for
direct recruits will apply in the
case of promotees

Technical Assistant (Electronics).

1(One) ( 2009)*. * Subject to variation
dependent on workload.

Central Civil Services Group ‘C* (Non-
Gazetted, Non-Minis’terial_) ’

Rs5200-20200(PB-1) Grade Pay Rs. 2800/-
Not Applicable.

Not Applicable.

Between 18-30 years. Upper age limit
relaxable to Government Servants/Ex-
Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions or orders issued by the
Central Government from time to time.

Note : The crucial date for determining the
age limit mentioned in col.7 will in each

_.case be the last date of receipt of the

application prescribed in the notification,

" Degtee in Electrical/Electronics/Electronics

and Communication Engineering from a
Govt. recognized Institution or equivalent.

OR

Diploma in Electrical/Electronics/Electronics
and Communication Engineering from a -
Govt. recognized Institution or equivalent
with 3 years exp_erience in similar field frem
Govt. recognized agency/institution.

Not Applicable.
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10.
11.

12.

13.

14.

Period of probation, if any

Method of recruitment, whether
by direct recruitment or

by promotion or by deputation/
absorption and percentage

of the posts to be filled

by various methods

In thelcasc of recruitment by
promotion/deputation/absorption,

grades from which promotion/
deputation/absorption to be made

If a Departmental Promotion
Committee cxists, what is
its composition

Circumstances in which Union

Public Service Commission
is to be consulted in making
recruitment

Two years for direct recrmtment.

i

Direct recruitment, failing which by
deputation.

Deputation : Officials of Lakshadweep
Administration: failing which from other

 Central/ State & U.T. Governments,

(a) holding analugous posts on regular
basis in the Pay Band and Grade Pay of
Rs. 5200-20200 (PB-1) 2800/-.

{(b) possessing qualifications at Column
No 8.

1. Secretary (S&T) / Collector-cum-
Development Commissioner - Chairman

2. Director, Science & Technology - Member

3. Conservator of Forests/Deputy
" Conservator of Forests - Member
4. Director (Services)

Not Applicable

SCHEDULE - VI

Name of Post

. No. of Posts

Classification

Pay Band and Grade Pay/
Scale of Pay

Whether selection post or
non-selection post
Whether benefit of added
years of service admissible
under Rule 30 of the CCS

(Pension} Rules, 1972

Technical Assistant (Mechanical).

1(One) ( 2009y * Subject to variation
dependent on workload.

Central Civil Services Group ‘C* (Non—
Gazetted, Non-Ministerial) .

Rs. 5200-20200(PB-1) Grade Pay Rs.2800/-.

Not Applicable.

Not Applicable.

« Member.

49
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10,

11.

12.

; .ﬁ%_gc limit for direct recruits

Educational and other
qualifications prescribed
for direct recruits

Whether age and  educational
qualifications prescribed for
direct recruits will apply in the
case of promotees

Period of probation, if any

Method of recruitment, whether
by direct recruitment or

- by promotion or by deputation/ -

absorption and percentage

“of the posts to be filled

by various methods

In case of recruitment by
promotion/deputation/absorption,

~ grades from which promotion/

deputation/ absorption to be made

_ Between 18-30 years. Upper age limit

relaxable to Government Servants/Ex-  *
Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions or orders issued by the
Central Government from time to time.

Note : The crucial date for determining the
age limit mentioned in col.7 (recruitment
through District Employment Exchange)
will in each case be the last date of receipt
of the application prescribed in the
notification.

Degree in Mechanical Engineering from a
Govt, recognized Institution or equivalent.

OR

Diploma in Mechanical Engineering from a

" Govt. tecognized Institution or equivalent

with 3 years experience in similar field from
Govt. recognized agency/institution.

Not Applicabl’e.

Two years for direct recruitment. -

Direct recruitment, failing which by
deputation,

Deputation : Officlals of Lakshadweep

Administration; failing which from other

Central/ State & Union Territory Govern-
ments

(a) holding analogous posts on regular
© basis in the Pay Band and Grade Pay of
Rs. 5200-20200 (PB-1) 2800/-.

b) possessing qualifications at Column
No.8.
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13.  If a Departmental Promotion 1. Seeretary (S&T) / Collector-cum-
Committee exists, what 1s Development ¢ ommissioner - Chiairman
- its composition :
2. Director, Science & Technology -Member
3. Conservator of Forests/Deputy
Conservator of Forests - Member
4, Director (Services) - - Member.
14,  Circumstances in which Union Not Applicable
Public Service Commission
- isto be consulted in making
recruitment
SCHEDULE -VII
1. Name of Post Librarian.
2. No.of Posts ' 1(One) ( 20091*. * Subject to variation.
dependent on workload.
3.  Classification Central Civil Services Group ‘C* (Non-
(Gazetted, Non-Ministerial).
4. PayBandand Grade Pay/ © Rs. 5200-20200 (PB-1) Grade Pay Rs. 2800/-.
Scale of Pay -
5.  Whether selection post or Not Applicable.
non-selection post
6. Whether benefit of added Not Applicable.
years of service admissible
under Rule 30 of the
CCS (Pension) Rules, 1972
7. Age limit for direct recruits Bétween 18-30) years, Upper age limit
relaxable to Government Servants/Ex-
Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions or orders issued by the
Central Government from time to time.
Note : The crucial date for determining the
age limit mentioned in col.7 will in each
-case be the last date of receipt of the
application prescribed in the notification.
8. Educational and other

Bachelor of |.ibrary and Information
Science fron: a Govt. recognized
University o1 equivalent,

51
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‘Whether age and- educational

~qualifications prescribed for
direct recruits will apply in the
case of promotees

. Period of-probafion, if any

Method of recruitment, whether
by direct recruitment or

by promotion or by deputation /
absorption 4nd percentage

of the posts-to be filled

by various methods

In the case of recruitment by
promotion/deputation/absorption,
grades from which promotion/

. deputation/ absorption to be made

If a Departmental Promotion
Committee exists, what 18
its composition

Not Applicable.

Two years for direct recruitment.

Direct recruitment, failing which by
deputation. -

Deputation ; Officials of Lakshadweep
Administration; failing which from other
Central/ State & U.T. Governments

(&) holding analogous posts on regular
basis in the Pay Band and Grade Pay of
Rs. 5200-20200 (PB-1) 2800/-,

b) possessing qualifications at Column

No.8.

1. Secretary (S&T) / Collector-cum-
Development Commissione - Chairman

2. Director, Science& Technology - Member
3. Conservator of Forests/Deputy

Conservator of Forests - _Membe'r
4, Director (Services) - Member. -
Circumstances in which Union Not Applicable.
~ Public Service Commission -
is to be consulted in making
_ recruitment

SCHEDULE -VIIL

Naﬁe of Post

No. of Posts

Classification

Laboratory Assistant.

3(Three) ( 2009)*. * Subject to variation
dependent on workload. '

Central Civil- Services Group ‘C " (Non-
Gazetted, Non-Ministerial) .
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4.  Pay Band and Grade Pay/ Rs. 5200-20200(PB-1) Grade Pay Rs. 2400/-
' Scale of Pay e
. 4 Whether selection post or Not Applicable.
- non-selection post
6. Whether benefit of added Not Applicable.
years of service admussible
under Rule 30 of the CCS
{(Pension) Rules, 1972
7.  Age limit for direct recruits Between 18-30 years. Upper age limit ,{:
relaxable to Government Servants/Ex-
Serviceman/Physically Handicapped/
Compassionate appointment etc, and other
special categories of persons in accordance
with instructions or orders issued by the
- Central Government from time to time.
Note : The crucial date for determining
the age limit mentioned in col.7 will in
each case be the last date of receipt of the
application prescribed in the notification.
8.  Educational qualifications Pre-Degree / XII Standard pass in
prescribed for direct Science stream.
recruitment
9.  Whether age and educational Not Applicable.
qualifications prescribed for
direct recruits will apply in the
. case of promotees
10.  Period of probation Two years for direct recruits,
[1.  Methed of recruitment 66.7% (2/3) by promotion and 33.3% (1/3)
' by direct recruitment, failing which by w
deputation. o - b
1In case of recruitment by

Promotion from the post of Junior Labora-
tory Assistant of the Department of Science
& Technology/ Lakshadweep Pollution
Control Committee with eight years experi-
ence, :

Deputation : Officials of Lakshadweep

Administration; failing which Officials or

other Central/State/U. T. Government

a) holding analogous posts on regular

- basis in the Pay Band and Grade Pay of
Rs. 5200-20200 (PB-1) 2400/-
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It any DPC/Selection
‘Committee exists, what is

its composition

Ciscumstances in which Union

Public Service Commission
is to be consulted in making
recruitment

Name of Post

" No. of Posts

Classification

Pay Band and Grade Pay/
Scale of Pay

Whether selection post or
non-selection post .

Whether benefit of added
years of service admissible
under Rule 30 of the CCS
(Pension) Rules, 1972

Age limit for direct recruits

b) pussessing Education -qualifibations in
Column No 8.

1. Secretary (S&T) / Collector-cum-
Development Commissioner - Chairman

2. Director, Science & Technolo gy - Member

3. Conservator of Forests/Deputy

SCHEDULE IX

Conservator of Forésts - Member
4, Director (Services) - Member.
Not Applicable,
Mechanic Grade ‘B’

2(Two). Subject to variation
dependent on workload.

Central Civil Services Group ‘C’*(Non-
Gazetted, Non-Ministerial).

Rs. 5200-20200(PB-1) Grade Pay Rs.1900/-
Not Applicable.

Not Applicable.

Between 18-30 years. Upper age limit
relaxable to Government Servants/Ex-
Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
special categories of pérsons in accordance
with instructions or orders issued by the
Central Government from time to time.

Note : The crucial date for determining the
age limit mentioned in col.7 will in each
case, be the last date of receipt of the

- application prescribed in the notification.
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18 to be consulted in making
recruitment
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8. Educational qualifications SSLC/Matriculation or equivalent
prescribed for direct with ITI certificate in Diesel Mechani</
recruitment Turner/Fitter/Welder-cum-Fitter/Mari
Mechanics/General Mechanics with 2 years
experience in the field from a Govt.
recognized agency/institution.
OR
Certificate holder of the Shore Mechanic
Course of CIFNET with one year experience 3
in the field from a Govt. recognized agency/ s
institution. ' 1k
9. Whether age and educational Not Applicable.
qualifications prescribed for
direct recruits will apply in the
case of promotees
10.  Period of probation Two years for direct recruits,
11,  Method of recruitment By direct recruitment, failing which by
' deputation. ' ‘ :
12. .~ Inthe case of recruitment by Deputation : Officials of Lakshadweep
promotion/deputation/absorption, Administration; failing which Officials or
‘grades from which promotion/ other Central/ State/Union Territory
deputation/ absorption to be made _ Government
a) holding analogous posts on regular
basis in the Pay Band and Grade Pay of
Rs. 5200-20200 (PB-1)1900/-
b) possessing Education qualifications in
" Column No 8. _ ' : .
13, If any DPC/ Selection Committee 1. Secretary (S&T) / Collector-cum- ' 4
~ exists, whatis its composition Development Commissioner - Chairman
2. Director, Science& Technology - Member
3. Conservator of Forest/
Deputy Conservator of Forest - Member
4. Director (Scrvices) . = Member. W
14.  Circumstances in which Union

Not Applicable.
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ADMINISTRATION OF THE
: UN"[DN.TERRITORY OF LAKSHADWEEP -
{ DEPARTMENT OF SCIENCE & T ECHNOLOGY )

_ Dated : 13-11-2()9.
NOTIFICATION

F. No. 1/2/2002-S&7T :- In exercise of the powers conferred b_y.Not_'ificatidn

F. No. 2/7/63-1LMA, dated 4" February, 1963 of the Government of India, Ministry of Home

Affairs, and O. M. F. No. AB 140l7/61/2008_—Estt (RR} dated 24-3-2009 of Government of India,
Ministry of Personnel and Public grievances and Pension, Department of Personnel and Training

and in supersession of the Rules relating to Recruitment for the posts of Lakshadweep Science &
Technology Department ( Group B, C & D Technical Posts). Recruitment Rules published vide .

Notification F. No. 2/1/98-ST & E dated 14-12-1998, F. No. 15/4/1997 S&T Vol. I dated 5-4-2003
and F. No. 1/2/2002 S&T dated 10-10-2005 except in respect of things done or omitted to be done

- before such supersession, the Administrator, Union Territory of Lakshadweep hereby makes the

following rules regulating the method of recruitment for the Posts of Junior Scientific Officer/

. Technical Officer, Technical Assistant, Junior Scientific Assistant, Lab Technician, Junior

Labororatory Assistant, Field Attendant, Lab Attender and Helper in the Department of Science
and Technology under the Administration of the Union Temritory of Lakshadweep namely :-

1. Short Title and Commencement :- (i) These Rules may be ﬁ:alled the Lakshadweep
Administration Department of Science & Technology (Group* B’ and *C’ Sc1cnt1ﬁchechn1ca1
Non-Ministerial Posts) Recmltment Rules, 2009.

(i) They shall come into force on the date of their publication in the Official Gazette.

" 2. Number of Posts, Classification and Scale of Pay :- The number of posts, and their
classification and scale of pay attached thereto shall be as speczfled in the column  (2) to (4) of the
Schedules [ to VI annexed to these Rules, :

3. Method of Recruitment, Age Limit, and Other Qualifications etc :~ The method of
recruitment to the said posts, age limit, qualification and other matters relating thcreto shall be as

. specified in columns (5) to (14) of the said Schedule aforesaid.

PRICE : 75 PAISE

Kavaratti Island,

56
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4. Disqualification - N pessan,

(a) Who has entered inie: r contracted o inatniage with a person having a spouse living or

(b) Who, having a spousc living, has entered into or contracted a marriage with any person,
shall be eligible for appointment to the said post

Provided that the Central Government may, if satisfied that such marriage is permissible
under the personal law applicable to such person and the other party o the marriage and that there
are other grounds for so doing, exempt any person from the operatica of this rules.

5. Power to Relax :- Where the Administrator, Union Territory of Lakshadweep 1s of the
opinion that it is necessary or expedient so to do, be may, by order, for reasons to be recorded in
writing relax any of the provisions of these rules with respect to any class or category of persons
except rule 4 of these Rules.

6. Savings :» Nothing in these Rules shall affect reservatior, relaxation of age limit and
other concessions required to be provided for candidates belonging o the Scheduled Castes, the
Scheduled Tribes, Ex-Servicemen and other special categories of persons in accordance with the
orders issued by the Central Government, from time to time in this rogard.

This issues with the approval of Administrator vide Diary Ne¢ , 3774 dated 11-11-2009.

(Dr.M §. SAYEIS)?;MAIL KOYA)
Director.
SCHEDULE - 1
1. Name of Post : -J{mior Scientific Officer/Technical Officer.
2. No, of Posts > : 2 (2009)* (*Subject to variation

dependent on workload).

3. Classification - : Central Civil Services Group * B~
{ Non-Gazetted) (Non-Ministerial).

4. Scale of Pay : Rs. 9300-34800 (PB-2)
Grade Pay Rs. $200/-.

5.  Whether selection. postor ' : Not Applicable.
non-selection post

6. Whether benefit of added ; Not Applicable.
- years of service admissible '
under Rule 30 of the
CCS (Pension) Rules, 1972



10.

11.

12.

13.

Age Bt For dugelocrnis

Educational and other
qualifications prescribed for
the direct recruits

Whether age and educational
qualifications prescribed for

direct recruits will apply in the

case of promotees

Period of probation, if any

Method of recruitment whether
by direct recruitment or by
promotion or by deputation/
absorption and percentage of
the posts to be filled by

various methods

In the case of recruitment by
prometion/deputation/absorption,
grades from which promotion/

deputation/absorption to be made

If a Departmental Promotion
Commitiee exists, what iy
its composition
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Between 18-30 years. Upper age limit
relaxable to Government Servarnts/
Ex-Servicemen/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions ot orders issued by the
Central Government {rom time to time.

Note :- The crucial date for determining
the, age limit mentioned incol. 7

( recruitment through District Employment
Exchange) will in each case, be the last date
upto which the Employment Exchange is
asked to submit the names.

Postgraduate degree in Science/
Postgraduate Diploma in Fisheries Science
with at least a second class.

Not Applicable.

Two years for direct recruitment.

50% by promotion, 50% by
direct recruitment,

Promotion from the post of Technical
Assistant/Junior Scientific Assistant of the
Department of Science & Technology
with six years of regular service in the
grade,

1: Collector-cum-Development
Commissioner -~ Chairman
2. Director, Science &

Technology - Member -

3. Deputy Conservator
of Forests -

Mcnllber.
4, Director( Services) = -  Member.

58
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14.  Circumstances in which UPSC : Not Applicable.
is to be consulted in making '
recruitment
. Sd/-
(Dr. M, S. SAYED ISMAIL KOYA )
Director,
SCHEDULE - IT -
1. Nameof Post Z Technical Assistant.
2. No.ofPosts : 3 ( Three) (2000)* (*Subject to variation

dependent on workload). ¥

3.  Classification ; Central Civil Services Group * C”’
( Non-Gazetted) (Non-Ministerial).

#
4.  Scale of Pay B : Rs. 5200-20200 1 PB-1)+ GP-Rs. 2800/-.

5. Whether selection post or : Not Applicabie.
non-selection post

6. Whether benefit of added : Not Applicable.
years of service admissible '
under Rulg 30 of the
CCS (Pension) Rules, 1972

7. Age limit for direct recruits i Between 18-30 vears. Upper age limit
telaxable to Government Servants/
Ex-Servicemen/ Physically Handicapped/
Compassionate appointment etc. and other
special categorics of persons in accordance
with instructions or orders issued by the
Central Government from time to time.

Note :~ The crucial date for determining
the age limit mentioned in col.7

( recruitment through District Employment
Exchange) will in each case, be the last date
upto ‘which the Employment Exchange is
'asked to submii the names.

8. Educational and other - ¢ Graduate Degree in Bachelor of Science
qualifications prescribed for from a recognized University or equivalent.
the dlre{“t Tecruits -
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i M e e it

10.

11.

13.

Whethier 2ge and educational
gualification prescribed for
direct recruits wiil apply in the
case of promiciees

Period of probation, if any

- Method of recruitment whether

by direct recruitment or by

~ promotion or by deputation/

absorption and percentage of
the posts to be filled by -
various methods.

In the case of _re_cruigm_eri; by

promotion/deputation/absorption,
grades from which promotion/
deputation/absorption to be made

If a Departmental Promotion
Committee exists, what 18
its composition

Circumstances in which UPSC
is to be consulted in making
recruitment

Not Applicable.

Two years for direct recruitment,

Direct recruitment failing which
- by deputation.

" Deputation : Officials of Lakshadweep

Administration; failing which officials

or other Central/State/U. T, Government

(2) Holding analogous posts on regular -
basis; '

(b) Possessin g Educational qualifications in
Col. No- 8.

1. Collector-cum-Development

Commissioner - Chairman
2. Direcior, Science &
Technology - Member
3. Deputy Conservator
of Forests 5 Member
4. Director ( Services) - Member.
Mot Applicable.
~ Sd/- _
(Dr. M. S. SAYED ISMAIL KOYA)
' Director.

SCHEDULE - I

Netiis of Post-

No. of Posts |

C-\lassi_ﬂcation

Junior Scientific Assistant.

1 { One) (.Subje.ot to variation dependent
on workload). -

Central Civil Sexvices Group ‘C”
{ Non-Gazetted) (Non-Ministerial),



10.
I,

12.

Scale of Pay

Whether selection post or
non-selection post

Whether benefit of added
years of service admissible
under Rule 30 of the

CCS (Pension) Rules, 1972

Age limit for direct recruits

Educational and other
qualifications prescribed for
the direct recruitment

Whether age and educational
qualifications prescribed for
direct recruits will apply in the
case of promotees

Period of probation, if any

Method of recruitment whether
by direct recruitment or by
promotion or by deputation/
absorption and percentage of
the posts to be filled by

various methods

In the case of recruitment by
promotion/deputation/absorption,
grades from which promotion/
deputation/absorption to be made
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Not Applicabe.

Between 18-30 years. Upper age limit
relaxable to Government Servants/
Ex-Servicemen/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance

~with instructions or orders issued by the

Ceniral G_Qwrnment from time to time.

Note ;- The crucial date for determining
the age linat mentioned in col. 7

{ recruitment through District Employment
Exchange) w1l in each case, be the last date
upto which the Employment Exchange is
asked to submit the names.

Graduation in Chemistry. - =

Not Applicable.

Two years for direct recruits,

Direct recruitment failing whith
by deputation.

Deputation : Officials of the Union
Territory of [Lakshadweep Administration,
failing which officials of other Central/
State, UT Government.

(a) Holding analogous posts on regular
basis; .

€s)) POSSGS.\‘sr‘;g_)._ Educational qualifications in
Col. Nop. &



14.

If a Depaymmentat Miiostion
Conunites existy, wwhist i8
its composition

~ Circumstances in which UPSC
is to be consulted in making

recruitmment

Name of Post

No. of Posts

* Classification

Scale of Pay

Whether selection post or
non-selection post

Whether benefit of added
years of service admissible
under Rule 30 of the

CCS "(Pension) Rules, 1972

Age limit for direct recruits -
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1. Collector-cum-Development

Commissioner - Chairman
2. Director, Science &
Technology -~ Member
3. Deputy Conservator
of Forests ' ' % Member
4, Director { Services) - Member.
Not Applicable.
Sd/-
( Dr. M. 5. SAYED ISMAIL KOYA )
Director.

SCHEDULE - IV

Lab Technician.

( One) ( 2009)* (Subject to variation
dependent on worklpa-d).

Central Civil Services Group * C*
{ Non-Gazetted) (Non-Ministerial).
Rs. 5200-20200 (PB- 1)+ GP-Rs, 2800/-.

Not Applicable.

Not Applicable.

Between 18-30 years. Upper age limit

relaxable to Government Servants/
Ex-Servicemen/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions or orders issued by the
Central Government from time to time.

Note :« The crucial date for determining
the age limit mentioned incol.7

{ recruitment through District Employment
Exchange) will in each casc, be the last date
upto which the Employment Exchange is
asked to submit the names.

e St
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14.

Educational and other
qualifications prescribed fm
the direct recruits

Whether age and. educational
qualifications prescribed for

-direct recruits will apply in the

case of promotees

Period of probation, if any'

Method of recruitment whether
by direct recruitment or by
promotion or by deputation/
absorption and percentage of
the posts to be filled by

various methods

In the case of recruitment 'by

promotion/deputation/absorption,

grades from which promotion/

deputation/absorption to be made

1If a Departmental Promotion
Committee exists, what 1s
its composition

Circumstances in which UPS(C
18 to be consulted in making
recruitment
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A pass in B.Sc, Degree in Medical Laboratory
Technolopy/B Sc. Degree in Microbiology
from a Govt. Recognized University or
equivalent. -

Not Applicable.

Two years for direct recruitment.

Direct recruitment failing which
by deputation

Deputation : Officials of Lakshadweep
Administration; failing which from other
Central/State and UT Governments.-

(a) Holding analogous posts on regular
basis; '

(b) Possessing educational qua’liﬁcétions i
Col. No. 8.

1. Collector-cumn:-Development

Commissioner -~ - Chairman
2. Director, Scicnce &

Technology - Member
3. Deputy Conservator

of Porests . Member .
4. Director { Services) .- Member.

Not Applicabl. .

Sd/-
(Dr. M. S, SAYED ISMAIL KOYA )
Director,
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- Nuroe ni Post

No. of Fosts

lassification

Scale of Pay

Whether selection post or
non-selection post

Whether benefit of added
years of service admissible .
under Rule 30 of the ‘
CCS' (Pension) Rules, 1972

- Age limit for direct recruits

Edueational and other
qualifications prescribed for
the direct recruitenent

Whether age and educational
qualifications prescﬁbed for
direct recruits will apply in the
case of promotees

Period of probation, if any

Method of recruitment

SCHEDULE -V

Junior Laboratory Assistant.

- 2(two) (Subject to variation

dependent on workload).

- Central Civil Services Group * C”

( Non-Gazetted) (Non-Ministerial).

Rs. 320020200 (PB-1)+ GP-Rs. 1900/-.

Not Applicable.

Not Applicable,

Between 18-30 years, Upper age Limit
relaxable to Government Servants/
Ex-Servicemen/Physically Handicapped/ -
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions or orders issued by the
Central Government from time io time.

Note :- The crucial date for delermining
the age limil mentioned i edl, 7

( recruitment through District Employment
Exchange) will in each case, be the last date
upto which the Employment Exchange is
asked to submit the names.

Pre-Degree / X1 standard pass with

Science Subject.

Not Applicable.

v Two years for direct recruits,

0% by dir_eét recruitment 50% by
Promoton.



13.

14.

A

In the case of recruitment by
promotion/deputation/absorption,
grades from which promotion/
deputation/absorption to be made

If a Departmental Promotion
Committes exists, what is
its composition

Ciurcumstances in which UPSC
is to be consulted in making
recruitment

2468
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Promotion from 1 posi of Field Attendant
of the Lakshadwe 2p Pollution Control
Cominittes with f v¢ years experience
failing which promotion from the post of
Lab Attendant/Heiper of Department of
Science & Techneogy with Six years
experience and a~ per qualification Col. §.

1. Collector-cum-Development

Commissioner - Chairman
2. Director, Science &

Technology - Member

3. Deputy Consers ator
of Forests -© Member
4. Director { Services) - Member.

Not Applicable,

Sd/-

(Dr. M. S SAYED ISMAIL KOYA )
Director.

SCHEDULE - VI

Namge of P;Jst

No. of Posts

Classification

Scale of Pay

Whether selection post or
non-selection post

Whether benefit of added
years of service admissible
under Rufe 30 of the

CCS (Pension) Rules, 1972

Multi-Skilled Employees.

Note :- Incumbents working against the post
of Field Attendant (2) Lab Attender (1) Helper
{5) are interchan seable.

8 { e1ghty (2009 * (Subject {o variation
dependent on workload).

Central Civil Services Group * C’
( Non-Gazetted: (Non-Ministerial).
Rs. 5200-20200 (PB1)+ GP-Rs. 1800/-.

Not Applicable

Not Applicable

.65
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Ll

12.

(%

14.

Age limit for direct reciuil,

Educational and other
qualifications prescribed for
the direct recruits

Whether age and educational
qualifications prescribed for
direct recruits will apply in the.
case of promotees

Period of probation, if any

Method of recruitment

whether by direct recruitment

or by promotion or by
deputation/absorption and
percentage of the posts to be filled
by various methods

In the case of recruitment by
promotion/deputation/absorption,
grades from which promotion/
deputation/absorption to be made

If a Departmental Promotion
Committee exists, what is
its composition

Circumstances in which UPSC
is to be consulted in making
recnntment

LGP Ko V2500 2-09700

2469

L ‘?‘:

THE 1 ac ' IADWAEP GAVETTE EXTRADRDINARY 11

Between 18-30 years. Upper age limit
relaxable to Government Servants/
Ex-Servicemen/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions or orders issued by the
Central Government from time to tinie.

Note : The crucial date for detexmining the
age limit mentioned in Col. 7 ( recruitment
through District Employment Exchange)
will in each case, be the last date upto
which the Employment Exchange is asked
to submit the names.

Matriculation or equivalent.

Note : The present incurmnbent working in
Croup D post as mentioned in at Col. 1 of
the Schedule are exempted from the
educational qualification and age.

Not Applicable.

Two years for direct recruitment.

Direct recruitment / transfer.

Not Applicable.

1. Collector-cum-Development

Commissioner - Chairman
2. Director, Science & '

Technology - - Member

3. Deputy Conservator =
of Forests - Member
4. Director ( Services) - Member.

Not Applicable.
; Sd/-
(Dr. M. S. SAYED ISMAIL KOYA )
Director.
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SCHEDULE -X

'Name of Post

No. of Posts

Classification

Pay Band and Grade Pay/
Scale of Pay '
Whether selection post or
non-selection post
Whether benefit of added
years of service admissible
under Rule 30 of the CCS
(Pension) Rules, 1972

Age limit for direct recruits

Educational and other qualifications :

prescribed for direct recruits
Whether age and ‘educational
qualifications prescribed for
direct recruits will apply in the
case of promotees -

Period of probation, if any

Method of recruitment,

whether by direct recruitment or by -

promotion or by deputation/
absorption and percentage of the
posts to be filled by various methods

In the case of recruitment by
promotion/deputation/absorpiion,
grades from which promotion/
deputation/absorption to be made

Multi Skilled Employees
Note :- Library Attendant.

1(One) ( 2009)*. * ( Subject to variation
dependent on workload,)

Central Civi] Services Group ‘C’ (Non-
Gazetted, Non-Ministerial}.

Rs. 5200-20200(PB-1) Grade Pay Rs. 1800/-

Not Applicable.

Not Applicable.

Between 18-30 years. Upper age limit
relaxable to Government Servants/Ex-
Serviceman/Physically Handicapped/
Compassionate appointment etc. and other
special categories of persons in accordance
with instructions or orders issued by the
Central Government from time to time.

'Note : The crucial date for determining the

age limit mentioned in col.7 will in each

-case be the last date of receipt of the

application prescribed in the notification.

SSLC / Matriculation or equivalent.

Not Applicable.

Two years for direct recruitment.

Direct recruitment/transfer of staff _
having gualification of column 8, -
with one year’s experience in Govt. '

depariment.

Not Applicable,
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13.  If a Departmental Promotion
Committee exists; what is
its composition

14, . Circumstances in which Union
Public Service Commussion
is to be consulted in making
recruitment

LGP. Kvt. W-27/4-10/100

1. Secretary (S&T) / Collector=cum-
Development Commissioner - Ci ~nan -

2 Director, Science & Technology - Member
3. Conservator of Forests/Deputy

Conservator of Forests - Member
4. Phrector (Services) - Member.
Not Applicable.
i
Sd/-- E
(DR. M S. SAYED ISMAIL KOYA)
Director.
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Annexure VIl

e ZrorEGOVT OF INDIA
a8 nenre LAKSHADWEEP ADMINISTRATION
asiiu ugam g Al LAKSHADWEEP POLLUTION CONTROL COMMITTEE
Rsmrema Jefarb) Ry DEPARTMENT OF SCIENCE & TECHNOLOGY
awrrell & 682 555 KAVARATTI ISLAND -682 555

File No: LD-03001/1/2019-| . PCC-UT-LKS-Part(1) Dated y 1.01.2020
OFFICE ORDER

Sub: Lakshadweep Poilution Contro! Committee--Reconstitution of a Technical Sub
Committee- Regarding _
Ref. Minutes of Lakshadweep Pollution Cantrol Committee held on 01.05.2018

Sir.

The Secretary (S&T). UT of Lakshadweep and the Chairman. Lakshadweep Pollution
Control Committee 18 pleased to reconstitute the Technical Sub Committee to Lakshadweep
Pollution Control Committee with following members to advise and recommend on vanous
statutory clearances required for undertaking environmental clearances of the projects as per
relevant Acts/ Rules 1ssued by the Central Poliution Control Board from time to time.

Or. Sajeevan. Former Chawman. Kerala SPCB - Chairman
Shri C.Cheriyakoya. Assistant Enginear. LPWD - Member
Shri A1 Muhsin, Scientist, Dept of S&T - Member

Shri U Abdul Nazer, Senior Chem:st. Deptof S&T - Member

The earlier order dated 10.07.2018 is hereby cancelled and this order is issued with the
approval of the Secretary. S&T and Chairman, Lakshadweep PCC vide e-Office Note #29 Dated
14.01.2020

B-cl

(PPOOKOYAT-

(o, ‘{‘F'ﬂm
Member Secretary. LPCC
eIt . uAmw
The Concerned

Copy to PA to the Chairman. LPCC for information
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